
List of cases where e-Payment of Court fees was made during the month of  May-2023.

Court District Case No. Advocate

1 Central VIVEK KUMAR 01.05.2023 27-04-2023

NEHA MS 02.05.2023 24.04.2023

04.05.2023 28.04.2023

MUNISH VOHRA 06.05.2023 01.05.2023

KRITI JAIN 08.05.2023 19.07.2022

RAMAKANT SHUKLA 09.05.2023 04.05.2023

VIPIN 10.05.2023 23.03.2023

C. PRAKASH 16.05.2023 23.05.2023

NITYA SHARMA 16.05.2023 06.05.2023

MUNISH VOHRA 18.05.2023 08.05.2023

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
724/2023

IDBI BANK VS 
SHIVJEE  KUMAR

CS COMM-
732/2023

URBAN MONEY VS 
SANJAY MONDAL

CS COMM-
748/2023

ICICI BANK VS 
PARAMJEET

VIKAS CHOPRA 

CS COMM
—756/2023

RRM TRADING 
INT. VS 
INTERNATIONAL 
PRINT O PACK 

CS COMM
—764/2023

JAIN BEARING VS 
NEELKANTH & 
ORS. 

CS COMM
—769/2023

POONAM 
AGGARWAL VS 
JAGDISH 

CS 
COMM--
780/2023

CANARA BANK VS 
SAGAR 
ENTERPRISES

CS COMM
—811/2023

ICICI BANK VS  
TASIM & ORS. 

CS COMM
—812/2023

KARTAR 
CARRIERS VS 
KULJEET 
TRANSPORT 

CS COMM
—818/2023

ROHIT JAIN VS 
INTERNATION 
PACK O  PACK 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

VIPIN 18.05.2023 04.05.2023

ROHIT SEHGAL 18.05.2023 15.05.2023

26.05.2023 18.05.2023

AJIT KUMAR GOLA 26.05.2023 01.04.2023

27.05.2023 24.05.2023

BHANU MOHAN 27.05.2023 22.05.2023

SUNIL KUMAR 28.05.2023 14.01.2023

GUNJAN KUMAR 30.05.2023 25.05.2023

RAVI CHAWLA 30.05.2023 04.05.2023

STUTI WASON 31.05.2023 12.05.2023

2 Central NEHA MS(P), 02-05-2023 24-4-2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM
—819/2023

CANARA BANK VS 
SATNAM 
ELECTRICALS

CS COMM
—821/2023

KAPOOR PLASTIC 
VS PULKIT 
PRINTS

CS COMM
—853/2023

SUKESH CHAND 
GUPTA VS VIKAS 
SEHGAL

ARIVIND KUMAR 
SHARMA

CS COMM
—854/2023

P KUMAR GEENA 
VS GAMMON 
INDIA

CS COMM
—
862/2023

SHREE AMBIKA 
IMPEX VS AJAY 
MITTAL 

JITENDER KUMAR 
GAHNYAL

CS COMM
—
863/2023

S.P.R.S SALES VS 
SAREEN AUTO 
SALES

CS COMM
—871/2023

UCO BANK VS 
MITHANCHAL 
STORE 

CS COMM
—877/2023

CANARA BANK VS 
SIMRAN FASHION

CS COMM
—
878/2023

AKHILESH 
SAXENA VS 
GLOBIRA 
MEDICAL 
SERVICES PVT. 
LTD. 

CS COMM
—
885/2023

SASHI PAL 
SHARMA VS DAV  
COLLEGE  
MANAGING 
COMMITTEE

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/7
27/2023

URBAN MONEY Vs 
SANTOSH KUMAR 
RAMANAND 
CHOUDHARY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

SAGAR SHIVAM(P), 02-05-2023 28-04-2023

02-05-2023 23-03-2023

JEEWAN CHANDRA(P), 04-05-2023 04-05-2023

06-05-2023 04-05-2023

09-05-2023 04-05-2023

09-05-2023 26-04-2023

10-05-2023 04-05-2023

11-05-2023 04-05-2023

BHANU MOHAN(P), 11-05-2023 09-05-2023

11-05-2023 09-05-2023

11-05-2023 04-05-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/7
28/2023

ICICI BANK Vs 
SHALLU 
BAMOTRA

CS 
(COMM)/7
29/2023

M/S S K 
EDUCATIONS PVT 
LTD THROUGH 
AR MS KUSUM 
LATA Vs MR 
GAURAV GARG

Aakash Gupta(P),

CS 
(COMM)/7
42/2023

ATLANTIC 
PUBLISHERS AND 
DISTRIBUTORS 
PVT LTD Vs MR 
KUMARAN

CS 
(COMM)/7
51/2023

SIR GANGA RAM 
HOSPITAL VS 
FAEEM MIYAN

SH.SUBHASH KUMAR 
(P)

CS 
(COMM)/7
65/2023

TUSHAR 
AGGARWAL Vs 
JAGDISH

Ramakant Shukla(P),

CS 
(COMM)/7
66/2023

SANJAY KUMAR 
SONKER Vs 
KESHAV RAJ 
PANDEY

ASHWINI KUMAR 
MISHRA(P),

CS 
(COMM)/7
76/2023

KLJ RESOURCES 
LIMITED Vs 
ORIENTAL 
INSURANCE CO 
LTD

AMIT KUMAR 
MAIHAN(P),

CS 
(COMM)/7
88/2023

KLJ 
PLASTICIZERS 
LIMITED Vs 
ORIENTAL 
INSURANCE CO 
LTD

AMIT KUMAR 
MAIHAN(P),

CS 
(COMM)/7
89/2023

RADHIKA SALES 
CORPN THROUGH 
ITS PROP VEENIT 
MALHOTRA Vs 
M/S DESIGN N 
GLASS INC 
THROUGH ITS 
PROP/PARTNER 
RAJEEV PATHAK

CS 
(COMM)/7
90/2023

BHAWAR LAL 
RIDMALJI OUNT 
Vs M/S RIDHI 
SIDHI 
ENGINEERS

MUKESH KUMAR 
AGGARWAL(P),

CS 
(COMM)/7
91/2023

KLJ RESOURCES 
LIMITED Vs 
ORIENTAL 
INSURANCE CO 
LTD

AMIT KUMAR 
MAIHAN(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

12-05-2023 25-05-2023

SH.ASAV RAJAN 15-05-2023 04-05-2023

MOHIT TANEJA 18-05-2023 20-04-2023

SH. V.K.GOEL 22-05-2023 02-05-2023

VIPIN(P), 24-05-2023 18-05-2023

24-05-2023 18-05-2023

VIJETA OHRI(P), 24-05-2023 09-05-2023

SUNIL SEHRAWAT(P), 26-05-2023 23-05-2023

HITESH KUMAR(P), 26-05-2023 15-05-2023

SUMEET ANAND(P), 27-05-2023 18-05-2023

DIXIT MEHTA(P), 27-05-2023 03-03-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/7
94/2023

SANJEEV JAIN Vs 
MS ALKA 
JAINPROP SHREE 
BAHURANI SAREE

Ujjwal Jain(P),

CS 
(COMM)/8
01/2023

ARANKA 
INDUSTRIES PVT 
LTD VS SEDAN 
ENGINEERING 
ENTERPRISE 

CS 
(COMM)/8
14/2023

M/S SAJJAN 
ENTERPRISES Vs 
M/S FUTURE LIFE 
STYLE FASHION 
LTD DELHI

CS 
(COMM)/8
34/2023

MOHAN LAL VS 
SATYAJEET 
YADAV 

CS 
(COMM)/8
44/2023

CANARA BANK Vs 
TIWARI 
DIGITALTHROUG
H ITS 
PROPSAMPURAN
AND TIWARI

CS 
(COMM)/8
45/2023

MEENA BHAWAR 
LAL MUNOT Vs 
RDEVIS 
ENGINEERS 
PRIVATE LIMITED

MUKESH KUMAR 
AGGARWAL(P),

CS 
(COMM)/8
46/2023

BANK OF BARODA 
Vs SHREE BALAJI 
TEXTILE

CS 
(COMM)/8
50/2023

STATE BANK OF 
INDIA Vs 
DHARMENDER

CS 
(COMM)/8
51/2023

LITE BITE FOODS 
PVT LTD Vs 
ITOVIA FOOD 
SERVICES

CS 
(COMM)/8
58/2023

M/S TRANE 
TECHNOLOGIES 
INDIA PVT LTD Vs 
ZERO SQUARE 
ENERGY 
SOLUTIONS 
PRIVATE LIMITED

CS 
(COMM)/8
59/2023

DIVYESH INDIA 
COTTON 
GROUPTHROUGH 
PROPRIETOR Vs 
NAJEEB KHAN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

27-05-2023 12-12-2022

30-05-2023 23-05-2023

MANOJ KUMAR(P), 30-05-2023 03-05-2023

PRASHANT KUMAR(P), 31-05-2023 29-05-2023

31-05-2023

SANTOSH KUMAR(P), 31-05-2023 22-05-2023

31-05-2023 22-05-2023

3 Central 01.04.2023 07.03.2023

SH. DEEPAK KAUSHIK 01.04.2023 29.03.2023

01.04.2023 15.02.2023

MS. ANJU BAGAI 05.04.2023 28.10.2022

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/8
60/2023

SMT SEEMA 
BHALOTIA 
PROPRIETOR OF 
BHALOTIA 
TRADING 
COMPANY Vs SH 
SANJAY BAZAZ

CS 
(COMM)/8
75/2023

SHASHANK 
AGGARWAL Vs 
SAMBHAV 
KUMARTRADING 
AS M/S 
ANNAPURANA

MOHAMMAD BILAL(P),

CS 
(COMM)/8
76/2023

DEVENDAR 
KUMAR Vs 
SANDEEP SINGH

CS 
(COMM)/8
81/2023

ICICI BANK 
LIMITED Vs MS 
DEV 
ENTERPRISES 
THROUGH ITS 
PROPRITOR 
RAMESH RAM

CS 
(COMM)/8
82/2023

SHRI VIKAS 
MODA 
PROPRIETOR M/S 
MEGHA HOSIERY 
Vs SHRI ABDUL 
BASHEER 
PROPRIETOR M/S 
SANIYA 
COLLECTIONS

RAJINDER KUMAR 
SHARMA(P),

CS 
(COMM)/8
83/2023

SANJAY GOEL Vs 
KYREEN BRAND 
HOLDING PVT 
LTD  AND ANR

CS 
(COMM)/8
84/2023

S B ELECTRICAL 
SWITCHGEAR PVT 
LTD Vs GURPREET 
SINGH

ANANT KUMAR 
HAJELAY(P),

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
573/2023

M/S KANCHAN 
FASHION PVT. 
LTD. V/S SARITA 
WADERA

SH. SUBHASH 
CHANDRA

CS(COMM) 
574/202

ICICI BANK LTD. 
V/S RAKESH 
KUMAR & ANR.

CS(COMM) 
575/2023

LIC HOUSING 
FINANCE LTD. V/S 
AJAY RATRA

SH. VISHWENDRA 
VERMA

CS(COMM) 
590/2023

M/S S. CHAND & 
CO. LTD. V/S 
CHANDRA 
BHANN, PROP. OF 
M/S HARIZON 
BOOK & 
STATIONERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. DEEPAK RAO 05.04.2023 20.03.2023

SH. DEEPAK KAUSHIK 06.04.2023 03.04.2023

SH. M.K. KAUSHIK 06.04.2023 09.01.2023

SH. TUSHAR GUPTA 10.04.2023 28.02.2023

SH. ADITYA GIRI 10.04.2023 17.03.2023

11.04.2023 30.01.2023

SH. SACHIN CHAWLA 12.04.2023 26.05.2023

SH. ALOK KUMAR 13.04.2023 05.04.2023

SH. VIKAS CHOPRA 15.04.2023 12.04.2023

SH. VIKAS CHOPRA 17.04.2023 12.04.2023

SH. VIKAS CHOPRA 17.04.2023 12.04.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
591/2023

RAM PRASAD 
SWAMI, 
PROP. OF M/S 
ASHUTOSH 
ENTERPRISES 
V/S 
M/S SHIV 
SHANKAR 
TRADING CO.

CS(COMM) 
593/2023

ICICI BANK LTD. 
V/S DEEP 
ENTERPRISES

CS(COMM) 
594/2023

M/S KIRAN 
ROADWAYS PVT. 
LTD. V/S 
M/S ALTECH 
INFRASTRUCTUR
E PVT. LTD.

CS(COMM) 
600/2023

MEENAKSHI 
GOEL V/S YFC 
PROJECTS PVT. 
LTD.

CS(COMM) 
601/2023

M/S ANKUR PIPES 
PVT. LTD. V/S 
MANISH 
JAISWAL, PROP. 
OF OM TRADERS

CS(COMM) 
609/2023

SHREE RAM 
ENGINEERS V/S 
M/S PRASHANT 
ELECTRICO

SH. NAVEEN 
BHARDWAJ

CS(COMM) 
614/2023

M/S CHAHAT 
JEWELLERS V/S 
M/S VARDHMAN 
JEWELS

CS(COMM) 
626/2023

ICICI BANK LTD. 
V/S SURJEET 
SINGH

CS(COMM) 
632/2023

ICICI BANK LTD. 
V/S DAVINDER 

CS(COMM) 
640/2023

ICICI BANK LTD. 
V/S HIMANI 
SAXENA

CS(COMM) 
641/2023

ICICI BANK LTD. 
V/S PRABHAKAR 
MISHRA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

17.04.2023 02.01.2023

SH. ASHISH GARG 17.04.2023 N/A

SH. DURGESH GUPTA 17.04.2023 05.04.2023

SH. S.M. GUPTA 18.04.2023 06.01.2023

SH. VIKAS CHOPRA 19.04.2023 10.04.2023

SH. MANMEET SINGH 21.04.2023 19.04.2023

SH. TUSHAR GUPTA 24.04.2023 11.04.2023

25.04.2023 21.04.2023

SH. ABHISHEK YADAV 25.04.2023 21.04.2023

27.04.2023 21.04.2023

SH. RAJESH KUMAR 28.04.2023 23.11.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
642/2023

STATE BANK OF 
INDIA V/S RAVI 
BALUJA, PROP. OF 
HONEY KIDZ

SH. VARUN R. 
CHANDIOK

CS(COMM) 
643/2023

KHANEJA 
MOTORS V/S 
TEMPO INDIA 
SPARES

CS(COMM) 
644/2023

SPACE 4 
BUSINESS 
SOLUTIONS PVT. 
LTD. 
V/S DISTRICT 
MAGISTRATE 
WEST

CS(COMM) 
656/2023

M/S ASHISH 
PAPERS PVT. LTD. 
V/S CREATIVE 
INDUSTRIES & 
ORS.

CS(COMM) 
664/2021

ICICI BANK LTD. 
V/S TASIM

CS(COMM) 
679/2023

AGGARWAL 
POLYPLAST PVT. 
LTD. V/S 
L D K LAMI 
PRINTS PVT. LTD.

CS(COMM) 
683/2023

MILAN 
MADHUSUDAN 
KARIYA V/S AMIT 
KUMAR GUPTA, 
PROP. OF AONE 
INTERNATIONAL

CS(COMM) 
690/2023

RAMESH KUMAR 
V/S RAJESH 
KHANNA

SH. RAJEEV KUMAR 
JHA

CS(COMM) 
691/2023

UMESH YARN 
AGENCIES V/S G & 
S TEX KNITS

CS(COMM) 
700/2023

MADHU BANSAL 
V/S RAM 
CHANDRA RATHI

SH. AVNEET SINGH 
SIKKA

CS(COMM) 
708/2023

M/S VIKAS 
PUBLISHING 
HOUSE PVT. LTD. 
V/S 
MOHIT SHARMA 
& ANR. PROP. OF 
M/S READ & 
WHITE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. ARCHIT SINGHAL 29.04.2023 27.04.2023

29.04.2023 25.04.2023

4 Central 03.05.2023 24.04.2023

03.05.2023 28.04.2023

06.05.2023 25.04.2023

06.05.2023 25.04.2023

06.05.2023 25.04.2023

SAHIL TALWAR 06.05.2023 13.04.2023

SUMAN MANDAL 06.05.2023 13.04.2023

08.05.2023 01.05.2023

29.05.2023 02.05.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
717/2023

M/S GURDAYAL & 
SONS V/S M/S 
SAGA PAPERS

CS(COMM) 
718/2023

ICICI BANK LTD. 
V/S SAMEER 
KHAN & ANR.

SH. SHAILENDER 
BABBAR

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
738/2023

SHEETAL 
SAREEN VS. M/S 
APEX TRADERS

MS. AISHWARYA 
RAO

CS 
(COMM)-
740/2023

D K 
ENTERPRISES 
VS. M/S SPG 
CONSUMER 
PRODUCTS PVT. 
LTD. AND Anr.

SH. CHANDRAKANT 
TIWARI

CS 
(COMM)7
54/2023

ICICI BANK LTD. 
V/S RANJEET 
SINGH

BABBAR AND 
ASSOCIATES

CS 
(COMM)7
52/2023

ICICI BANK LTD. 
V/S SANDEEP 
SAIN

BABBAR AND 
ASSOCIATES

CS 
(COMM)7
50/2023

ICICI BANK LTD. 
V/S SANDEEP 
SAIN

BABBAR AND 
ASSOCIATES

CS 
(COMM)7
55/2023

JC FABRICS V/S 
BINDRA BAG 
COMPANY

CS 
(COMM)7
57/2023

CANARA BANK 
VS. ASHISH 
KUMAR AND 
ANR

CS 
(COMM)-
760/2023

SACHIN GUPTA 
VS. SACHIN 
BHALLA

SHIVENDER 
PRATAP SINGH

CS 
(COMM)7
67/2023

NARESH 
CHAND GUPTA 
VS. SH. SURESH 
CHAND GOEL

SUBHASH 
CHANDRA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

10.05.2023 27.04.2023

10.05.2023 27.04.2023

J.P.SHEKHAWAT 03.08.2023

GAGAN KUMAR 12.05.2023 22.02.2023

15.05.2023 17.04.2023

18.05.2023 11.05.2023

18.05.2023 11.05.2023

SH. AMIT MAIHAN 18.05.2023 04.05.2023

SH. AMIT MAIHAN 18.05.2023 09.05.2023

SBI VS. RAJ PAL SURESH KUMAR 20.05.2023 15.05.2023

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)7
78/2023

ASHA RAM AND 
SONS PRIVATE 
LIMITED VS. 
PULKIT 
AGGARWAL

SACHIN KUMAR 
JAIN

CS 
(COMM)7
77/2023

ASHA RAM AND 
SONS PRIVATE 
LIMITED VS. 
BIG MUSCLES

SACHIN KUMAR 
JAIN

CS 
(COMM)7
29/2023

INLAND WORLD 
LOGISTICS PVT 
LTD VS. BOSE 
ELECTRONICS 

10.065.202
3

CS 
(COMM)/
799/2023

PACKAGING 
INDIA V/S 
HIMALAYA 
FOOD 
INTERNATIONA
L LTD

CS 
(COMM)8
09/2023

M/S 
MAHENDRU TE 
FAB V/S K.K.R. 
FASHION AND 
ANR

RAJENDRA PRATAP 
SINGH

CS 
(COMM)-
823/2023

M/S DEEPAK 
SALES AGENCY 
VS. M/S 
SIDDHANT 
OFSET

SH. SANDEEP 
KAUSHIK

cs 
(comm)-
822/2023

STATE BANK OF 
INDIA VS. 
INDERJEET 
SINGH

SH. VARUN R 
CHANDIOK

CS 
(COMM)-
825/2023

M/S KLJ 
RESOURCES 
LTD. VS. 
ORIENTAL 
INSURANCE. 
CO. LTD.

CS 
(COMM)-
825/2023

M/S KLJ 
RESOURCES 
LTD. VS. 
ORIENTAL 
INSURANCE. 
CO. LTD.

CS 
(COMM)/
831/2023



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

SURESH KUMAR 20.05.2023 15.05.2023

VIKAS BHALLA 20.05.2023 16.05.2023

KASHISH JAIN 23.05.2023 26.04.2023

MANISH CHAUHAN 23.05.2023 18.04.2023

VARUN CHANDOK 23.05.2023 19.05.2023

RAJIV GUPTA 23.05.2023 05.12.2023

25.05.2023 10.05.2023

30.05.2023

5 Central RAHUL VIDHANI 01.05.2023 09.05.2023

SUMAN MANDAL 01.05.2023 20.05.2023

SANJEEV PATHAK 01.05.2023 20.05.2023

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/
832/2023

SBI VS. SALEK 
CHAND

CS 
(COMM)/
833/2023

BANKEY 
BIHARI GOYAL 
V/S VIKAS 
BHALLA

CS 
(COMM)/
835/2023

IDBI BANK LTD 
VS. KASHISH 
JAIN & ORS

CS 
(COMM)/
836/2023

TARUN 
CREATIONS V/S 
KAPOOR 
BROTHERS

CS 
(COMM)8
38/2023

STATE BANK OF 
INDIA VS. 
VISHAWENDRA 
SOLE PROP OF 
M/S V2S 
CREATION

CS 
(COMM)8
43/2023

KOHLI 
BROTHERS V/S 
INTEC INDIA 
LIMITED

CS 
(COMM)-
849/2023

GAURAV 
AGGAWAL VS. 
ARIHANT JAIN

SH. ARVIND 
SHARMA

CS 
(COMM)-
874/2023

ICICI BANK LTD. 
VS. PANKAJ 
SINGH (SINCE 
DECEASED 
THROUGH HIS 
LRS.)

MS CHETNA 
BHALLA

 
26.04.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CONTEMP
T 
PETITION 
8/2023

BIKANERVALA 
V/S SATYA 
NARAYAN

CS COMM-
723/2023

CANARA BANK 
V/S ASHOK 
KUMAR

EX. 
COMM-
252/2023

HDFC BANK LTD. 
V/S SAJID NEGI



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

PRASHANT KR. 02.05.2023 22.05.2023

AMIT KR. 02.05.2023 22.05.2023

REGULAR 02.05.2023 12.07.2023

 SHASHI PRATAP OJHA03.05.2023 09.05.2023

04.05.2023 05.06.2023

VIDUR SIKKA 04.05.2023 23.05.2023

SUNIL KUMAR 06.5.2023 10.05.2023

AMIT KR. MAIHAN 08.05.2023 30.05.2023

ARVIND KR. JADAN 09.05.2023 20.07.2023

ANISH BHOLA 09.05.2023 21.07.2023

ANISH BHOLA 09.05.2023 21.07.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
730/2023

ICICI BANK LTD. 
V/S MANZOOR 
AHMAD

EX. 
COMM-
255/2023

KOTAK 
MAHINDRA BANK 
V/S PARVEEN 
SHARMA

CS COMM-
731/2023

ICICI BANK LTD. 
V/S ARPANA 
KUMARI 

CS COMM-
735/2023

PUMA SE V/S 
DEEPAK KUMAR

CS COMM-
743/2023

CANARA BANK 
LTD. V/S SHRI 
AJAY KUMAR

PRATAP CHANDRA 
RANA

EX COMM-
257/2023

ADITYA BIRLA 
FINANCE LTD. V/S 
JANKI OVERSEAS 
ANRS.

CS COMM-
753/2023

COLLEGE BOOK 
STORE V/S VIVEK 
KUMAR SAXENA 

CS COMM-
763/2023

KLJ ORGANIC 
LTD. V/S 
ORIENTAL 
INSURANCE CO. 
LTD. 

OMP(I) 
COMM-
418/2023

UGRO CAPITAL 
LTD V/S JAY 
FORMULATIONS 
LTD & ORS

OMP (I) 
COMM 
419/2023

HDFC BANK LTD 
V/S JYOTI 
SHARMA 

OMP (I) 
COMM 
420/2023

HDFC BANK LTD 
V/S RAMBIR 
SINGH 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 09.05.2023 21.07.2023

09.05.2023 21.07.2023

SAGAR SHIVAM 09.05.2023 24.07.2023

AMIT KUMAR MAIHAN 10.05.2023 21.07.2023

10.05.2023 21.07.2023

SHASHI PRATAP OJHA 12.05.2023 ON LINE

12.05.2023 ON LINE

12.05.2023 ON LINE

ANISH BHOLA 12.05.2023 ON LINE

ANISH BHOLA 12.05.2023 ON LINE

PIYUSH GAUR 12.05.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP (I) 
COMM 
421/2023

HDFC BANK LTD 
V/S MONIKA 
JAGPAL SINGH 

CS COMM 
-774/2023

PUNEET BHATIA 
V/S SAURABH 
GUPTA 

NEERAJ KUMAR 
DWIVEDI 

CS COMM 
-775/2023

ICICI BANK LTD 
V/S BHANU 
KUMAR YADAV 

CS COMM-
785/2023

KLJ RESOURCES 
LTD. V/S 
ORIENTAL 
INSURANCE LTD. 

OMP(I) 
COMM-
434/2023

HDFC BANK LTD. 
V/S ROYAL GIFTS 
ENTERPRISES 

CS COMM 
-795/2023

PUMA SE V/S 
ASHOK KUMAR 

CS COMM 
-796/2023

KLJ RESOURES 
LTD V/S 
ORIENTAL 
INSURANCE CO. 
LTD 

AMIT KUMAR MAIHAN 

CS COMM 
797/2023

IDBI BANK LTD 
V/S SUDEEP 
KATIYAR 

MANISH KUMAR 
DEWAN 

OMP(I) 
COMM 
437/2023

DCB BANK LTD 
V/S DURGA NAND 
CHAUDHARY 

OPM(I) 
COMM-
438/2023

DCB BANK LTD 
V/S RAJU 

EX COMM 
268/2023

LALIT KUMAR 
CHHARI V/S 
ARVIND YADAV 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 15.05.2023 08.07.2023

15.05.2023 02.06.2023

BADAL KATARIYA 15.05.2023 02.06.2023

18.05.2023 12.07.2023

18.05.2023 15.07.2023

MANISH KR. SINGH 18.05.2023 03.06.2023

ANISH BHOLA 19.05.2023 01.08.2023

ANISH BHOLA 19.05.2023 01.08.2023

ANISH BHOLA 19.05.2023 01.08.2023

CHANDRA PAL SINGH 19.05.2023 08.06.2023

SACHIN KATYAL 19.05.2023 08.06.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I) 
COMM 
444/2023

HDFC BANK LTD 
V/S SATENDER 
VERMA 

CS COMM 
-804/2023

MAHENDER 
KUMAR YADAV 
V/S PANKAJ 
KUMAR YADAV 

RAJENDER PRATAP 
SINGH 

CS COMM 
-808/2023

ELIXIR METAL 
WORKS V/S 
ECHELON 
METALS PVT LTD 

CS COMM-
827/2023

AXIS BANK LTD. 
V/S YASHIKA 
RODERICS SHAH

OMP(I) 
COMM-
449/2023

MADHULIKA 
LAMBA V/S MCD

CS COMM-
826/2023

DILIP TEXTILES 
V/S RISHABH 
SAREE KENDRA & 
ORS. 

OMP(I) 
COMM-
450/2023

HDFC BANK LTD. 
V/S MADAN 
MOHAN SHARMA

OMP(I) 
COMM-
451/2023

HDFC BANK LTD. 
V/S VASEEM 
IRFAN ALI

OMP(I) 
COMM-
452/2023

HDFC BANK LTD. 
V/S SEEMA 
SHARMA

EX. 
COMM-
277/2023

SUNIL KUMAR 
V/S THE 
COMMISSIONER 
NORTH DELHI 
MUNICIPAL 
CORPORATION

EX.COMM-
278/2023

HDFC BANK LTD. 
MOHAMMAD 
ZEESHAN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 19.05.2023 01.08.2023

ANISH BHOLA 19.05.2023 01.08.2023

PREM PRAKASH 19.05.2023 24.07.2023

ANISH BHOLA 20.05.2023 02.08.2023

ABHINAV JAIN 20.05.2023 20.07.2023

YOGESH KR. SHARMA 22.05.2023 05.06.2023

SUNIL KR. 22.05.2023 05.06.2023

MUNISH GUPTA 22.05.2023 29.05.2023

23.05.2023 ON LINE

PRASHANT CHAUHAN 23.05.2023 25.07.2023

RISHABH GUPTA 24.05.2023 04.08.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I) 
COMM-
458/2023

HDFC BANK LTD. 
V/S KRISHNA 
DEVI

OMP(I) 
COMM-
459/2023

HDFC BANK LTD. 
V/S SANVER 
CHAUDHARY 

CS COMM-
830/2023

DCM SHRI RAM 
LIMITED V/S 
MANOJ KUMAR

OMP 
(I)COMM-
477/2023

TATA CAPITAL 
FINANCIAL 
SERVICES V/S M/S 
SHREE RAM 
ENTERPRISES

EX. 
COMM-
280/2023

SHAIB 
ENTERPRISES V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

EX COMM-
282/2023

UCO BANK V/S 
PRASHANT 
SHARMA

EX. 
COMM-
283/2023

PRADEEP KR. 
PARAKH V/S 
SINGH BHUSHAN 
SASHI

COUNTER 
CLAIM-
27/2023

M/S SAKSHAM 
TRADING 
COMPANY V/S 
M/S FRIENDS E 
VEHICLE

EX COMM-
287/2023

UMESH GUPTA 
V/S MCD

SATYENDRA KUMAR 
SINGH

MISC DJ-
344/2023

M/S KRITI 
PRAKASHAN PVT. 
LTD. V/S REETA 
JAIN 

CS COMM-
847/2023

ACER GREEN 
CARRIERS PVT. 
LTD. V/S 
FAIRDEAL 
MULTIFILAMENT 
PVT. LTD. 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 24.05.2023 05.08.2023

CHARANJEET SINGH 25.05.2023 ON LINE

CHARANJEET SINGH 25.05.2023 ON LINE

ARVIND KR. SHARMA 26.05.2023 ON LINE

26.05.2023 ON LINE

REETA 26.05.2023 ON LINE

REEETA 26.05.2023 ON LINE

SHASI PRATAP OJHA 26.05.2023 ON LINE

AASTHA SHARMA 27.05.2023 ON LINE

AMARDEEP MAINI 29.05.2023 ON LINE

REGULAR 29.05.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I)CO
MM-
485/2023

TATA CAPITAL 
FINANCIAL 
SERVICES V/S 
BALA JI 
ENTERPRISES

EX. 
COMM-
289/2023

ICICI BANK LTD. 
V/LS NEKI YADAV

EX. 
COMM-
290/2023

ICICI BANK LTD. 
V/S PRABHAT 
ARORA

CS COMM-
856/2023

GAURAV 
AGGARWAL V/S 
HS. ADISH JAIN 

OMP(I) 
COMM-
488/2023

TATA CAPITAL 
FINANCIAL 
SERVICES V/S ACI 
CORPORATION

JOGINDER KUMAR 
SHARMA

OMP 
COMM-
89/2023

SANCHIT 
TRANSPORT PVT. 
LTD. V/S TATA 
MOTORS 
FINANCE LTD. 

OMP 
COMM-
90/2023

SANCHIT 
TRANSPORT PVT. 
LTD. V/S TATA 
MOTORS 
FINANCE LTD. 

CS COMM-
857/2023

PUMA SE V/S 
ASHOK KUMAR 

CS COMM-
861/2023

CALVIN KLEIN 
TRADEMARK 
TRUST V/S ASHOK 
KUMAR

CS COMM-
868/2023

RAJESH JALOTA 
V/S PRADEEP 
KAPOOR

CS COMM-
869/2023

MS MATRIX 
INDUSTRIAL 
CORPORATION 
V/S MS SHARMA 
SALES AGENCY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 30.05.2023 ON LINE

ABHISHEK KAUSHIK 30.05.2023 ON LINE

SUNIL KR. 30.05.2023 ON LINE

CHARANJEET SINGH 31.05.2023 ON LINE

SATENDRA KR. SINGH 31.05.2023 ON LINE

6 Central PANKAJ KUMAR 04.05.2023 10.08.2021

04.05.2023 09.11.2022

SEEMA GUPTA 16.05.2023 NA

ANISH BHOLA 26.05.2023 NA

ANISH BHOLA 26.05.2023 NA 

AMIT UPADHYAY 27.05.2023 NA

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I)CO
MM-
489/2023

HDFC BANK LTD. 
V/S SUMAN GOPI 

EX, 
COMM-
314/2023

KOTAK 
MAHINDRA BANK 
V/S RITESH 
CHANDER 
MEHRA

OMP 
COMM-
93/2023

SAANCHIT 
TRANSPORT 
SERVICE PVT. 
LTD. V/S TATA 
MOTORS 
FINANCE LTD. 

EX. 
COMM-
316/2023

ICICI BANK LTD. 
V/S DOLLI 
SHEKHAWAT

EX. 
COMM-
317/2023

SUSHIL KUMAR 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

CS(COMM) 
741/2023

M/S REENA 
ENGINEERING VS 
B. ELECTRIC 
PHOTO VOIL 
INDIA PVT. LTD.

CS(COMM) 
747/2023

LIC HOUSING 
FINANCE LTD. VS 
CHINTU GHAI

RAJESH KUMAR 
SHANDILYA

EX. 
(COMM) 
272/2023

JAMUNA DASS & 
SONS VS FRAZALS 
INFOTECH PVT. 
LTD.

OMP(I)CO
MM

HDFC BANK LTD. 
VS KUSHUM 
KISHAN LAL

EX. 
(COMM) 
295/2023

HDFC BANK LTD. 
VS SANGEETA 
SUBHASH

EX. 
(COMM) 
300/2023

M/S HDB 
FINANCIAL 
SERVICES LTD. VS 
SURINDER SINGH 
UPPAL & ORS.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

7 Central NIL

8 Central NIL

9 Central NIL

10 West 01-05-2023 23-04-2023

11 West AMAN OBEROI AMAN OBEROI 03.05.2023 01.05.2023

AYUSHH GUPTA AYUSHH GUPTA 03.05.2023 01.05.2023

PRASHANT KUMAR 04.05.203 01.05.2023

INDER PAHULA 04.05.2023 29.04.2023

R.K. SINHA 08.10.2022 08.05.2023

VIKAS MANCHANDA 03.05.2023 10.05.2023

SANJIV KOHLI 07.05.2023 10.05.2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/3
63/2023

BANK OF BARODA 
Vs MR TRILOK 
CHAND

GEETANJALI 
SHARMA(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S RG 
METAL 
VS. SHIV 
SHAKTI

JULLUN
DER 
MOTORS 
AGENCY, 
VS. 
AUTOMO
TIVES 
PVT LTDCS/COM
M/374/20
23

ICICI BANK VS. 
SURJEET 
CHATTERJEE

CS/COM
M/375/20
23

PROSPER 
HOUSING FIN. 
LTD VS. ANIL 
MEHTA

CS/COM
M/377/20
23

UNION BANK OF 
INDIA VS. 
UNNATI 
ENTERPRISES

CS/COM
M/380/20
23

HOTEL 
MAHARAJA VS. 
DVSAA 
HOSPITALITIES

CS/COM
M/381/20
23

PRASHANT 
MEHTA VS. 
NEERAJ



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

11 West

ASHOK KUMAR 09.05.2023 10.05.2023

AMIT KHANNA 09.05.2023 10.05.2023

RAJESH MAHINDRU10.05.2023 11.05.2023

SHRAMVIR VATS 18.05.2023 27.04.2023

SUSHIL KR RAI 18.05.2023 27.04.2023

SUNIL KUMAR 19.05.2023 08.05.2023

SAMEER SIDHAR 20.05.2023 18.05.2023

NAVIN KUMAR 22.05.2023 19.05.2023

S.B. PANDEY 22.05.2023 19.05.2023

31.05.2023 27.05.2023

RAKESH BENIWAL 31.05.2023 27.05.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/COM
M/382/20
23

STATE BANK OF 
INDIA VS. 
RAJUL 
CHAUDHARY

CS/COM
M/383/20
23

GITA SALES VS. 
NND WOOD 
INDUSTRIES

CS/COM
M/385/20
23

NAVEEN 
SABHARWAL 
VS. M/S RICH 
LOOK INDIA 
PVT LTD

CS/COM
M/400/2
023

FOOTWEAR 
KLICK INDIA 
VS. AKSH 
FOOTWEAR

CS/COM
M/401/20
23

INDIAN BANK 
VS. M/S A.R. 
TIMBER

CS/COM
M/404/20
23

SHALINI 
SHARMA VS. 
GAGAN GOGIA

CS/COM
M/406/20
23

M/S GARG 
ROADLINES VS. 
M/S JSSR 
TRANSPORT 
LTD.

CS/COM
M/408/2
023

SHARANPAL 
SINGH VS. 
KAIZEN INDIA

CS/COM
M/409/20
23

SHARANPAL 
SINGH VS. 
KAIZEN INDIA

CS/COM
M/420/20
23

HOME AND IND. 
INTERNATIONA
L COATING VS. 
SHERLING 
SKINS

DIVYANSH 
KHURANA

CS/COM
M/421/20
23

SHIVAM 
ENTERPRISES 
VS. M.S S.S. 
INFRASTRUCTU
RE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

11 West

RAKESH BENIWAL 31.05.2023 10.05.2023

12 West NIL

13 SH. MANISH KUMAR 03.05.2023 21.04.2023

SH. VIPIN SINGH 03.05.2023 19.04.2023

SH. SUMAN MANDAL 04.05.2023 31.03.2023

SH. SUMAN MANDAL 04.05.2023 31.03.2023

SH. ABHIMANYU GARG04.05.2023 13.04.2023

08.05.2023 28.02.2023

SH. SHIVAM SHARMA 09.05.2023 16.03.2023

10.05.2023 04.05.2023

SH. BHOOP SINGH 12.05.2023 03.05.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/COM
M/422/20
23

DR. RITA 
BAKSHI VS. DR. 
SEEMA BAJAJ

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/2
65/2023

PUNJAB 
NATIONAL BANK 
Vs M/S AJAY 
ENTERPRISES

CS 
(COMM.)/2
66/2023

SMRITI 
TECHNOSOFT 
PVT. LTD.
Vs
SBICAP TRUSTEE 
COMPANY 
LIMITED

CS 
(COMM.)/2
68/2023

UNION BANK OF 
INDIA
Vs
SANTOSH KUMAR 
AND ORS

CS 
(COMM.)/2
70/2023

UNION OF INDIA
Vs
MR VINEET 
TANEJA AND ORS.

CS 
(COMM.)/2
67/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED
Vs
RAJSIDDHI 
INDUSTRIES AND 
ORS.

Counter 
Claim/19/2
023

M/S PEAK 
TRADERS
Vs
M/S SGDC INDIA 
PRIVATE LIMITED 
AND ORS

TANYA MITTAL/ 
ANURAAG IYER

CS 
(COMM.)/2
74/2023

CARGOMASTERS 
LOGISTICS PVT 
LTD
Vs
B K GARMENTS 
PVT LTD

OMP (I) 
(COMM.)/3
6/2023

AVIAXPERT PVT. 
LTD
Vs
M/S GO AIRLINES 
INDIA LIMITED.

SUMIT KUMAR 
SHUKLA

Counter 
Claim/22/2
023

APEEJAY TEA 
LTD.
Vs
THE BRITISH 
MOTOR CAR CO 
1934 PVT LTD.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

13

SH. ROHIT NAGPAL 15.05.2023 04.08.2021

SH. VIPIN SINGH 19.05.2023 10.04.2023

SH. VIPIN SINGH 19.05.2023 19.04.2023

SH. VIPIN SINGH 19.05.2023 19.04.2023

SH. SUNIL KUMAR 20.05.2023 19.01.2023

SH. VIPIN SINGH 22.05.2023 10.04.2023

23.05.2023 20.05.2023

SH. PRATEEK SHARMA 24.05.2023 12.05.2023

26.05.2023 17.05.2023

26.05.2023 06.05.2023

27.05.2023 29.04.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/2
94/2023

INCOMLENDE 
PTE LTD.
Vs
WHITEFIELDS 
OVERSEAS 
LIMITED

CS 
(COMM.)/3
09/2023

SHIVANI SAREES 
PRIVATE LIMITED
Vs
SBICAP TRUSTEE 
COMPANY LTD.

CS 
(COMM.)/3
10/2023

SPECTRUM 
TOWNSHIPS PVT. 
LTD.
Vs
SBICAP TRUSTEE 
COMPANY 
LIMITED

CS 
(COMM.)/3
11/2023

PB JEWELLERS 
PVT. LTD.
Vs
SBICAP TRUSTEE 
COMPANY LTD.

Execution 
(Comm.)/1
44/2023

M/S. SHANKER 
MACHINERY AND 
HARDWARE 
STORE
Vs
MODERN 
CONSTRUCTION 
CO.CS 

(COMM.)/3
13/2023

ONYX 
TOWNSHIPS PVT. 
LTD.
Vs
SBICAP TRUSTEE 
COMPANY LTD

Counter 
Claim/24/2
023

ASKA 
EQUIPMENTS 
PVT. LTD.
Vs
RAMANLAL 
KISHANDAS 
KOTHARI

SH. RANJEET SINGH 
SIDHU

CS 
(COMM.)/3
14/2023

ALL INDIA 
INSTITUTE OF 
LOCAL SELF 
GOVERNMENT 
THROUGH ITS 
AUTHORISED 
AJAY RAJESH 
AGARWAL
Vs
DEVELOPMENT 
COMMISSIONER 
HANDICRAFT 
MINISTRY OF 
TEXTILES 
GOVERNMENT OF 
INDIA

CS 
(COMM.)/3
16/2023

GRANT 
THORNTON 
BHARAT LLP
Vs
RVS GROUP OF 
CHARTERED 
ENGINEERS

SH. SYED SARFARAZ 
KARIM

CS 
(COMM.)/3
17/2023

BNP PARIBAS S.A.
Vs
TAXILA 
KNOWLEDGE 
AND 
INFRASTRUCTUR
E PRIVATE 
LIMMITED

SH. PAWAN SINGH 
MANA

CS 
(COMM.)/3
23/2023

THUBANNA PVT 
LTD
Vs
CUTE AGENCIES 
PVT LTD

SH. ARPIT 
CHOUDHARY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

13

27.05.2023 29.08.2019

SH. SANJAY KUMAR 29.05.2023 11.05.2023

30.05.2023 12.05.2023

SH. MANI KAUL 31.05.2023 15.02.2023

14 MR. SHIV TYAGI 01.05.2023 25.04.2023

01.05.2023 05.12.2022

02.05.2023 18.04.2023

MR. VIPIN SINGH 17.05.2023 19.04.2023

MR. VIKAS CHADHA 04.05.2023 17.04.2023

04.05.2023 29.04.2023

MR. INDER SINGH 04.05.2023 01.05.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/3
22/2023

CESTA SHIPPING 
PRIVATE LIMITED
Vs
BALWINDER 
KAUR

SH.  SUNIL KUMAR 
SHARMA

CS 
(COMM.)/3
25/2023

M/S PRAGYAN 
METALS PRIVATE 
LIMITED
Vs
ASHISH GOEL

CS 
(COMM.)/3
27/2023

PUNJAB 
NATIONAL BANK
Vs
M/S 
THREADMATES 
CLOTHING PVT. 
LTD.

SH. TEHZIBUR 
REHMAN

CS 
(COMM.)/3
33/2023

LIC HOUSING 
FINANCE LTD.
Vs
TASHEE LAND 
DEVELOPERS PVT 
LTD

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
261/2023

STATE BANK OF 
INDIA Vs BIR SEN 
(SINCE 
DECEASED) 
THROUGH LEGAL 
HEIR

CS 
(COMM.) 
260/2023

SPECTRUM 
SAFETY 
SOLUTIONS PVT. 
LTD. Vs ARTEMIS 
ELECTRICAL LTD.

MR. DEEPAK 
THAKURAL

OMP 
(COMM.) 
67/2023

M AND W 
FASHION PVT. 
LTD. Vs ASICS 
INDIA PVT. LTD.

MR. VIJAY KR. 
KAUSHIK

CS 
(COMM.) 
298/2023

AMAR CHAND 
GARG Vs SBICAP 
TRUSTEE 
COMPANY 
LIMITED.

CS 
(COMM.) 
269/2023

M/S .S.L GOLDEN 
PAPTECH 
PVT.LTD Vs M/S 
R.S. PRINT 
SOLUTIONS PVT. 
LTD

OMP 
(COMM.) 
68/2023

MIS. TALENT 
UNLIMITED 
ONLINE 
SERVICES 
PRIVATE LIMITED 
Vs LAVA 
INTERNATIONAL 
LTD

MR. LAKSHYA 
DHEER

COUNTER 
CLAILM – 
17/2023

COTTAGE 
INDUSTRIES 
EXPOSITION LTD 
Vs GOPAL DAS 
ESTATES AND 
HOUSING PVT 
LTD
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n

Date of e-
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Court Fees
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MR. UDAY KUMAR 09.05.2023 18.04.2023

RAJEEV NARAYAN 10.05.2023 28.04.2023

RAJNEESH RANJAN 09.05.2023 30.04.2023

PAYAL CHAWLA 09.05.2023 24.04.2023

AMRITA SARKAR 09.05.2023 28.04.2023

MR. VARUN AHUJA 10.05.2023 06.05.2023

11.05.2023 02.05.2023

KULVINDER SINGH 12.05.2023 05.04.2023

SUMIT ANNAD 12.05.2023 19.04.2023

15.05.2023 06.04.2023

GAGAN CHAWLA 15.05.2023 04.05.2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
273/2023

YGL LOGISTICS 
INDIA PRIVATE 
LIMITED Vs 
VAIBHAV 
TALWAR

CS 
(COMM.) 
284/2023

FRONTLINE NCR 
BUSINESS 
SOLUTIONS PVT. 
LTD. Vs EXACT 
DEVELOPERS 
AND PROMOTERS 
PVT. LTD.

OMP (I) 
(COMM.) - 
35/2023

NISHESH RANJAN 
Vs INDIA BULLS 
HOUSING 
FINANCE LTD.

CS 
(COMM.) 
275/2023

SMITHS 
DETECTION 
SYSTEMS 
PRIVATE LIMITED 
Vs SECUTECH 
AUTOMATION (I) 
PRIVATE LIMITED

CS 
(COMM.) 
276/2023

TECON 
TECHNOLOGIES 
LLP Vs K B 
SANTOSH

OMP (I) 
(COMM.) - 
37/2023

SAKATA INX 
INDIA PVT LTD Vs 
STARFLEX 
LAMINATORS PVT 
LTD

CS 
(COMM.) 
278/2023

RAM NIWAS 
GUPTA Vs 
GANNON 
DUNKERLEY AND 
CO. LTD

MR. RAMESH 
CHAND GUPTA

CS 
(COMM.) 
291/2023

RAVINDRA 
ASSOCIATES Vs 
TECH 9 
ENGINEERING 
SOLUTIONS PVT. 
LTD.

CS 
(COMM.) 
292/2023

BANK OF BARODA 
Vs KIRTI 
HETCHERY EGG 
PRODUCTS

OMP E 
(COMM.) - 
1/2023

DHARMENDRA 
SINGH RATHORE 
Vs MAJOR 
PRIYANKA GUPTA

ANAND 
SRIVASTAVA

CS 
(COMM.) 
295/2023

CHHABRA STEEL 
TRADERS Vs 
PRECITECH 
ENCLOSURE 
SYSTEMS PVT. 
LTD.
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n

Date of e-
Payment of 
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RAHUL KHANNA 15.05.2023 10.02.2023

26.05.2023 24.04.2023

MR. SHYAM KUMAR 26.05.2023 01.05.2023

31.05.2023 10.05.2023

31.05.2023 10.04.2023

15 DEEPAK JAIN(P), 01-05-2023 28-04-2023

VIPIN SINGH(P), 03-05-2023 19-04-2023

VIPIN SINGH(P), 03-05-2023 10-04-2023

ABHI MANYU GARG(P),04-05-2023 19-04-2023

08-05-2023 18-04-2023

ANAND DARSHAN(P), 09-05-2023 15-03-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.) 
296/2023

PUNJAB 
NATIONAL BANK 
Vs HIMACHAL 
JEWELLERS

CS 
(COMM.) 
318/2023

ROOP GANDHI   
VS.  SHAILANDER 
SINGH

MR. NARENDER 
KUMAR

CS 
(COMM.) 
319/2023

M/S. SUN 
PHARMACEUTICA
L INDUSTRIES 
LTD.  VS.  M/S. 
TAHA PHARMA 
DES PRODUITS 
PHARMACETIQUE
SCS 

(COMM.) 
321/2023

PUNJAB 
NATIONAL BANK  
VS.  VIKAS 
MOHAN SINGH 
AND ANR.

MS. SALONI 
NAGORIA

CS 
(COMM.) 
330/2023

PUNJAB 
NATIONAL BANK  
VS.  VIKAS 
MOHAN SINGH 
AND ANR.

MS. SALONI 
NAGORIA

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

OMP 
(COMM)/6
5/2023

UNION OF INDIA 
Vs SAKSHI 
ENGINEERING 
WORKS

CS 
(COMM)/2
62/2023

LUXURY 
PRODUCTS 
TRENDSETTER 
PRIVATE LIMITED 
Vs SBICAP 
TRUSTEE 
COMPANY 
LIMITED AND 
ANR

CS 
(COMM)/2
63/2023

SURUCHI 
PROMOTERS 
PRIVATE LIMITED 
Vs SBICAP 
TRUSTEE 
COMPANY 
LIMITED

CS 
(COMM)/2
71/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs BALAJI SALES

CS 
(COMM)/2
72/2023

AVIN POLY PET Vs 
SMGK AGRO 
EXPORTS

NAND KISHORE 
AGGARWAL(P),

CS 
(COMM)/2
80/2023

HDFC LTD Vs 
MONIKA CHAWLA 
AND ANR
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ANAND DARSHAN(P), 09-05-2023 15-03-2023

DHARAM DEV(P), 09-05-2023 21-03-2023

DHARAM DEV(P), 09-05-2023 21-03-2023

VIPIN SINGH(P), 10-05-2023 19-04-2023

RAJEEV KAPOOR(P), 10-05-2023 10-04-2023

RAJESH SHARMA(P), 11-05-2023 06-05-2023

12-05-2023 10-05-2023

VIPIN SINGH(P), 12-05-2023 10-04-2023

SHAILEN BHATIA(P), 12-05-2023 10-04-2023

12-05-2023 20-04-2023

VIPIN SINGH(P), 15-05-2023 10-04-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/2
79/2023

HDFC LTD Vs 
GURPREET SINGH 
NANDA AND ANR

CS 
(COMM)/2
78/2023

AXIS BANK LTD Vs 
ARVIND KUMAR 
MISHRA

CS 
(COMM)/2
77/2023

AXIS BANK LTD Vs 
KUNDAN LAL AND 
SONS AND ORS

CS 
(COMM)/2
82/2023

TRIGUN 
INFRASTRUCTUR
ES PVT LTD Vs 
SBICAP TRUSTEE 
COMPANY LTD 
AND ANR

CS 
(COMM)/2
81/2023

J S K SHIPPING 
AGENCIES PVT 
LTD Vs WARBLER 
BREWRIES PVT  
LTD

CS 
(COMM)/2
86/2023

B L AGRO 
INDUSTRIES 
LIMITED Vs 
NUTRIVATIVE 
FOODS PRIVATE 
LIMITED

OMP 
(COMM)/7
2/2023

ASHOK KUMAR Vs 
DELHI METRO 
RAIL 
CORPORATION 
LIMITED AND 
ANR

KISHAN DUTT 
SHARMA(P),

CS 
(COMM)/2
88/2023

STEREO 
CONSTRUCTIONS 
PRIVATE LIMITED 
Vs SBICAP 
TRUSTEE 
COMPANY 
LIMITED

CS 
(COMM)/2
89/2023

SRIDEEP PHARMA 
Vs YASH 
JITENDRA 
SURANA AND ANR

CS 
(COMM)/2
90/2023

JEET SINGH Vs 
CLEAR TOURS 
PVT LTD AND ANR

RAJIV KUMAR 
SHARMA(P),

CS 
(COMM)/2
93/2023

SAMPOORN 
PROJECTS 
PRIVATE LIMITED 
Vs SBICAP 
TRUSTEE 
COMPANY 
LIMITED AND 
ANR
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17-05-2023 31-08-2021

18-05-2023 09-05-2023

CHITRA SOBTI(P), 18-05-2023 25-04-2023

VIKAS SAREEN(P), 18-05-2023 04-05-2023

RAHUL SINGH(P), 20-05-2023 18-05-2023

DHARAM DEV(P), 20-05-2023 09-05-2023

MANJEET SINGH(P), 24-05-2023 30-01-2023

25-05-2023 22-05-2023

26-05-2023 06-05-2023

26-05-2023 06-05-2023

ANUPAM SINGH(P), 30-05-2023 09-05-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/3
01/2023

MALINI KHANNA 
Vs KARVY DATA 
MANAGEMENT 
SERVICES LTD

humraz bir singh(P),

CS 
(COMM)/3
08/2023

NEELAM 
INTERIORS AND 
EXHIBITIONS Vs 
SAMRIDDHI 
AUTOMATION 
PVT LTD

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/3
07/2023

CANARA BANK Vs 
AKANSHA 
SHUKLA

CS 
(COMM)/3
06/2023

SUPREME 
SHAVERS INDIA 
PVT LTD Vs BANK 
OF 
MAHARASHTRA 
AND ANR

OMP 
(COMM)/7
5/2023

SUKHMAL 
CHANDRA JAIN 
AND ANR Vs 
KUNDAN CARE 
PRODUCTS LTD

CS 
(COMM)/3
12/2023

AXIS BANK LTD Vs 
SUDHIR KUMAR 
PATI

CS 
(COMM)/3
15/2023

GREEN GENOME 
INDIS PVT LTD Vs 
DDT KOJAM 
ENTERPRISES

OMP 
(COMM)/7
8/2023

RANJANA MITRA 
Vs MOHIT 
NARANG

Anubha Dhullia(P),

CS 
(COMM)/3
20/2023

BNP PARIBAS SA 
Vs VARAHA INFRA 
LIMITED

PAWAN SINGH 
MANA(P),

CS 
(COMM)/3
17/2023

BNP PARIBAS SA 
Vs TAXILA 
KNOWLEDGE 
AND 
INFRASTRUCTUR
E PRIVATE 
LIMMITED

PAWAN SINGH 
MANA(P),

CS 
(COMM)/3
26/2023

AXIS BANK LTD Vs 
ANKIT VIJ
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KUNAL ANAND(P), 31-05-2023 29-05-2023

ROHAN ROHTAGI(P), 31-05-2023 29-05-2023

RAVI CHAWLA(P), 31-05-2023 18-05-2023

16 SOUTH NIL

17 SOUTH TEJAS PATEL 16.05.2023 19.04.2023

S.K.BANSAL 20.05.2023 17.05.2023

18 SH. SANDEEP YADAV South NIL

19 South NIL

20 NIL

21 01-05-2023 30-04-2023

A.N.TIWARI(P), 02-05-2023 01-05-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

OMP 
(COMM)/8
2/2023

FOOD 
CORPORATION OF 
INDIA Vs ACE 
INTEGRATED 
SOLUTIONS LTD

OMP 
(COMM)/8
3/2023

SAVANT 
INSTITUTE Vs 
NATIONAL 
INFORMATICS 
CENTRE 
SERVICES INC

CS 
(COMM)/3
28/2023

PUNJAB 
NATIONAL BANK 
Vs SATYENDRA 
KUMAR AND ANR

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-02

CS(COMM)
296/2023

AGFA 
HEALTHCARE 
INDIA PVT VS 
FOCUS IMAGING 
& RESEARCH 
CENTRE

CS(COMM) 
308/2023

NIKE INNOVATE 
VS TRACKING 
SHOES COMPANY

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/4
15/2023

FRANKIE 
LALLAWMSANGA 
Vs BAJAJ 
PROCESSPACK 
LIMITED

SH. JORDHAN 
ROHMING THANGA

CS 
(COMM)/4
23/2023

CANARA BANK Vs 
MRS K UMA PROP 
OF M/S 
MUHURTHAM 
ARTIFICIAL 
JEWELLERY
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03-05-2023 02-05-2023

HIMANSHU GARG(P), 06-05-2023 03-05-2023

PROMILA KAPOOR(P), 06-05-2023 03-05-2023

RANJANA PATHAK(P), 06-05-2023 03-05-2023

RANJANA PATHAK(P), 06-05-2023 03-05-2023

MANAV JAIN(P), 09-05-2023 06-05-2023

NAVEEN KUMAR 10-05-2023 09-05-2023

NAVEEN KUMAR 10-05-2023 09-05-2023

11-05-2023 10-05-202

11-05-2023 10-05-202

11-05-2023 10-05-202

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/4
29/2023

ANAND KUMAR Vs 
M/S SAGGU 
AGRITECH 
INDUSTRIES

MORESHWAR 
PRASAD(P),

CS 
(COMM)/4
42/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs GEO 
FOUNDATIONS 
AND 
STRUCTURES 
PRIVATE LIMITEDCS 

(COMM)/4
43/2023

MOHD ILYAS Vs 
TAKSHASHILA 
HOTELS PVT LTD

CS 
(COMM)/4
44/2023

PUNJAB 
NATIONAL BANK 
Vs M/S BALAJI  
PAKKERS

CS 
(COMM)/4
45/2023

PUNJAB 
NATIONAL BANK 
Vs JEWELLARY 
POINT

CS 
(COMM)/4
50/2023

M/S AAR 
EXPORTS Vs M/S 
BEE K BEE 
PRINTS PRIVATE 
LIMITED

CS 
(COMM)/4
61/2023

BPI INDIA PVT. 
LTD. VS M/S 
AASHIRWAD 
BOOK CENTRE

CS 
(COMM)/4
62/2023

BPI INDIA PVT. 
LTD. VS M/S COOL 
N COZY

CS 
(COMM)/4
57/2023

DEUTSCHE BANK 
AG Vs M S 
COMRACK 
INFONET PVT LTD 
THROUGH ITS 
DIRECTOR

GURVINDER K. 
SURI(P),

CS 
(COMM)/4
58/2023

DEUTSCHE BANK 
AG Vs M/S EMX 
MOTOR 
NECESSITIES LLP

GURVINDER K. 
SURI(P),

CS 
(COMM)/4
59/2023

FASTSURANCE 
CONSULTANTS 
PRIVATE LIMITED 
Vs SHIVANI

YOGESH KUMAR 
SHARMA(P),
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11-05-2023 10-05-202

17-05-2023 16-05-2023

AJIT RAJPUT(P), 17-05-2023 16-05-2023

HARSHA SHARMA(P), 18-05-2023 17-05-2023

PAWAS AGARWAL(P), 19-05-2023 18-05-2023

DHEERAJ SHARMA(P), 22-05-2023 21-05-2023

ISHAAN CHAWLA(P), 26-05-2023 25-05-2023

27-05-2023 26-05-2023

27-05-2023 26-05-2023

27-05-2023 26-05-2023

HARDIK VASHISHT(P), 29-05-2023 27-05-2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/4
60/2023

FASTSURANCE 
CONSULTANTS 
PRIVATE LIMITED 
Vs RAKHI BAGHEL

YOGESH KUMAR 
SHARMA(P),

CS 
(COMM)/4
75/2023

M/S DECORARTS 
INTERIOR 
SOLUTIONS PVT 
LTD Vs M/S 
MULTICOM 
EXPORTS AND 
ANR

NITENDRA 
SHARMA(P),

CS 
(COMM)/4
76/2023

RAJEEV SHARMA 
Vs ANIL KUMAR 
BHATIA

CS 
(COMM)/4
81/2023

NEELAM MITTAL 
Vs RAM SARAN 
VERMA

CS 
(COMM)/4
84/2023

EXQUISITE 
TRADELINKS LLP 
Vs MAGUNTA 
AGRO FARMS 
PRIVATE LIMITED

CS 
(COMM)/4
88/2023

M/S VALUES 
SPACES 
REALTORS 
PRIVATE 
LIMITEDFORMER
LY KNOWN AS MS 
JKS 
INFRASTRUCTUR
E PVT LTD Vs M/S 
EMPIRE 
TUBEWELLS 
PRIVATE LIMITED

CS 
(COMM)/5
00/2023

CHIBBA AGRO 
PVT LTD Vs AVON 
ENTERPRISESTH
ROUGH ITS 
PROPRIETOR MRS 
ANITA GUPTA

CS 
(COMM)/5
02/2023

UCO BANK Vs SH 
ANSHUL YADAV

Binay kumar Mishra(P),

CS 
(COMM)/5
03/2023

UCO BANK Vs SH 
LOKESH SAINI

Binay kumar Mishra(P),

CS 
(COMM)/5
04/2023

UCO BANK Vs 
MOHD ATHAR 
KHAN

Binay kumar Mishra(P),

CS 
(COMM)/5
06/2023

THE STANDARD 
TYPE FOUNDRY 
PVT LTD Vs 
NARESH 
KAUSHAL
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24-05-2023 23-05-2023

GAURAV SHARMA(P), 30-05-2023 29-05-2023

22 01-05-2023 27.04.2023

02-05-2023 27.04.2023

AATREYA SINGH 04-05-2023 18.04.2023

KARTAR BHATIA 04-05-2023 22-05-2019

06-05-2023 12.04.2023

GURJEET SINGH 06-05-2023 04.01.2021

11-05-2023 10.04.2023

12-05-2023 25.04.2023

ARVIND DHINGRA 18-05-2023 09.05.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/5
07/2023

UNION BANK OF 
INDIA Vs 
BISWAJIT JANA

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/5
22/2023

SHRI RAM 
TIMBER AND 
PLYWOOD Vs 
AARADHYA 
FURNITURE AND 
INTERIOR

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/4
12/2023

PUNJAB AND 
SIND BANK Vs 
RAVI KANT 
TAILOR

V.P.SINGH & VANISH 
MALHOTR

CS 
(COMM)/4
19/2023

PUNJAB AND 
SIND BANK Vs 
MS.ANJALI

MANOJ KUMAR 
ARORA

CS 
(COMM)/4
30/2023

BANK OF BARODA 
Vs MRS SHIKHA

CS 
(COMM)/4
33/2023

RAVTI RAMAN 
JOSHI AND ANR 
Vs ALLAHABAD 
BANK (NOW 
KNOWN AS 
INDIAN BANK)

CS 
(COMM)/4
37/2023

SHANGHAI 
WINDOWS 
LOGISTICS CO 
LTD Vs VELOCE 
LOGISTICS PVT 
LTD

B.P.SINGH & 
AllTSINGH

CS 
(COMM)/4
38/2023

SH. DEEPAK 
SAWHNEY Vs 
BHARAT 
BHUSHAN DUA

CS 
(COMM)/4
53/2023

M/S CYFUTURE 
INDIA PRIVATE 
LIMITED Vs 
SHEARWATER 
VENTURES PVT 
LTD

RAKESH KUMAR 
BAJAJ

CS 
(COMM)/4
64/2023

MS IP CLEANING 
INDIA PVT LTD Vs 
M/S NS 
ENTERPRISES

KESHRI KUMAR & 
JITENDER KUMAR

CS 
(COMM)/4
79/2023

M/S ARUN 
INFRASTRUCTUR
ES INDIA PVT. 
LTD. Vs M/S 
HUAWEI 
TELECOMMUNIC
ATIONS INDIA CO. 
PVT. LTD
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22

20-05-2023 12.05.2023

25-05-2023 28.04.2023

SACHIN KUMAR JAIN 25-05-2023 11.05.2023

SACHIN KUMAR JAIN 25-05-2023 11.05.2023

KANGAN RODA 29-05-2023 03.05.2023

23 SUNIL KUMAR(P), 01-05-2023 04/19/23

A.N. TIESRI(P), 01-05-2023 04/28/23

02-05-2023 04/27/23

03-05-2023 04/10/23

GAURAV JAIN(P), 03-05-2023 04/28/23

PUNEET BAJAJ(P), 03-05-2023 04/25/23

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/4
85/2023

CANARA BANK Vs 
DEEPIKA KAUR

PRATAP CHANDRA 
RANA

CS 
(COMM)/4
95/2023

BALAJI 
ENTERPRISES Vs 
M/S J V 
ENERPRISE

GG GUPTA & UTKARSH 
GUPTA

CS 
(COMM)/4
96/2023

VIRGO 
LAMINATES 
LIMITED Vs 
GOVINDARAJ 
SUJITHA

CS 
(COMM)/4
97/2023

VIRGO 
LAMINATES 
LIMITED Vs 
SUVARANA 
SANTHOSH

CS 
(COMM)/5
05/2023

BHUTANI 
INTERNATIONAL 
PVT LTD Vs 
HITKARI 
PRODUCTIONS 
AND CREATIONS

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/4
14/2023

SANJEEVANI 
ENTERPRISES Vs 
NIYATI 
HEALTHCARE 
AND RESEARCH 
NCR PVT LTD

CS 
(COMM)/4
13/2023

CANARA BANK Vs 
KSHITIJ SADH

CS 
(COMM)/4
21/2023

PUNJAB AND 
SIND BANK Vs 
SHSANDEEP 
KUMAR

MANOJ KUMAR 
ARORA(P),

EXECUTIO
N 
(COMM)/2
62/2023

KOTAK 
MAHINDRA BANK 
LTD Vs JAI SHREE 
BALAJI 
TRANSPORT

Amit Kumar(P),

CS 
(COMM)/4
27/2023

ONE97 
COMMUNICATIO
NS LTD Vs SH 
VENKATA RAMA 
RAO ALAPATI

CS 
(COMM)/4
28/2023

DEVYANI FOOD 
INDUSTRIES LTD 
Vs M/S RK 
AGENCIES TH 
PROP AMIT 
SACHDEVA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

BRIJESH TIWARI(P), 06-05-2023 10/28/22

RAVINDER SINGH(P), 06-05-2023 04/28/23

MD. ABSAR AHMAD(P), 09-05-2023 05/03/23

SONIA DUBE(P), 12-05-2023 02/08/21

18-05-2023 05/03/23

12-05-2023 04/25/23

19-05-2023 05/09/23

18-05-2023 05/09/23

22-05-2023 02/22/23

22-05-2023 04/18/23

ASHIM BHATT(P), 23-05-2023 04/18/23

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

OMP (I) 
(COMM)/4
8/2023

SURENDER 
SULANIA Vs UNO 
STRUCTURES PVT 
LTD

CS 
(COMM)/4
39/2023

SPACEMAKERS Vs 
TDI 
INFRASTRUCTUR
E LTD

CS 
(COMM)/4
49/2023

ADBUFFS MEDIA 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR 
RAMASISH 
BHOWMIK Vs 
BERKOWITS HAIR 
AND SKIN CLINIC 
SEEMA GOEL 
SOLE 
PROPRIETOR

CS 
(COMM)/4
66/2023

SATARA RUBBERS 
AND CHEMICALS 
PVT LTD Vs NEW 
ERA INDIA 
CONSULTANCY 
PVT LTD

CS 
(COMM)/4
77/2023

MALAK APPARELS 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE 
Vs AXEL ENERGY 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR 
SALMAN AKHTAR

Parth Bhatia(P),

CS 
(COMM)/4
65/2023

MS IP CLEANING 
INDIA PVT LTD Vs 
MS PORWAL 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR

Jitender kumar(P),

CS 
(COMM)/4
82/2023

HUNGAMA  
DIGITAL MEDIA 
ENTERTAINMENT 
PVT LTD Vs GIANT 
ROCKET MEDIA 
ENTERTAINMENT 
PVT LTD

Kavita Bhardwaj(P),

CS 
(COMM)/4
78/2023

M/S ARUN 
INDUSTRIES Vs 
M/S HUAWEI 
TELECOMMUNIC
ATIONS INDIA CO 
PVT LTD

Chander Shekhar(P),

CS 
(COMM)/4
87/2023

INTEX 
TECHNOLOGIES 
INDIA LIMITED Vs 
ANNA 
ASSOCIATES

Surabhi Singh(P),

EXECUTIO
N 
(COMM)/2
82/2023

RIVIERA 
INVESTORS PVT 
LTD Vs DEEPAK 
KAPOOR 
PROPERITOR 
UNCLE TANGO

DEEPAK KUMAR 
MITTAL(P),

EXECUTIO
N 
(COMM)/2
84/2023

HDFC BANK LTD 
Vs NIKHIL YADAV



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

23-05-2023 05/18/23

23-05-2023 05/20/23

NIDHI DUBEY(P), 23-05-2023 02/10/23

24-05-2023 05/22/23

24-05-2023 05/22/23

25-05-2023 05/11/23

KUSHAL KUMAR(P), 25-05-2023 05/17/23

ALAMDAR HUSAIN(P), 26-05-2023 05/24/23

AJAY UPPAL(P), 26-05-2023 04/13/23

RAVINDER SINGH(P), 29-05-2023 05/09/23

29-05-2023 05/26/23

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTIO
N 
(COMM)/2
85/2023

PRASHANT 
VISHNOI Vs AIMS 
SANYA 
DEVELOPERS PVT 
LTD

Samarth Chowdhary(P),

EXECUTIO
N 
(COMM)/2
83/2023

M/S MANGALAM 
TIMBERS Vs 
KAPANI RESORT 
PRIVATE LIMITED

Shiven Banga(P),

CS 
(COMM)/4
90/2023

M/S JASWAL 
REFRIGERATION 
CORPORATION Vs 
M/S ORIENT 
CRAFT LTD

EXECUTIO
N 
(COMM)/2
90/2023

HDFC BANK LTD 
Vs 
MEHRAJUDDIN 
SAIFI

Manisha Baruah(P),

EXECUTIO
N 
(COMM)/2
89/2023

HDFC BANK LTD 
Vs ARUN KUMAR 
SINGH

Manisha Baruah(P),

CS 
(COMM)/4
98/2023

VIRGO 
LAMINATES 
LIMITED Vs M/S 
CROSS WOOD 
INTERIOR AND 
CONSTRUCTION 
SERVICES

SACHIN KUMAR 
JAIN(P),

EXECUTIO
N 
(COMM)/2
92/2023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
NIKHIL 
BHARDWAJ

CS 
(COMM)/5
01/2023

SH SUHAANSH 
KUMAR ROUT Vs 
DIGITAL 
CONTENT 
PRODUCTION 
HOUSE

EXECUTIO
N 
(COMM)/2
95/2023

ADITYA BIRLA 
FINANCE 
LIMITED Vs THE 
CIRCUS 
ENTERTAINMENT 
PRIVATE LIMITED

CS 
(COMM)/5
09/2023

M/S HINDUSTAN 
PLYWOOD 
COMPANY Vs M/S 
KEI INDUSTRIES 
LIMITED

EXECUTIO
N 
(COMM)/2
97/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE 
COMPANY LTD Vs 
ABHAYKANT V

DEEPANKUR 
SONDHI(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

VIKRAM GOLA(P), 29-05-2023 05/19/23

MISHAL VIJ(P), 30-05-2023 05/24/23

K AND K ASSOCIATES 31-05-2023 05/27/23

K AND K ASSOCIATES 31-05-2023 05/27/23

31-05-2023 04/15/23

KARAN SINHA(P), 31-05-2023 10/21/22

INDRA NARAIN(P), 31-05-2023 05/03/23

IMRAN KHAN(P), 30-05-2023 04/26/23

24 AJIT P. SINGH(P), 01-05-2023 12-04-2023

SUNIL KUMAR(P), 03-05-2023 01-05-2023

04-05-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/5
08/2023

PUNJAB 
NATIONAL BANK 
Vs RAJENDER 
SINGH

CS 
(COMM)/5
23/2023

SUNITA RANI Vs 
M/S RELIANCE 
JIO INFOCOM 
LIMITED

CS 
(COMM)/5
27/2023

PARLE AGRO 
PRIVATE LIMITED 
Vs FOODSANT 
PRIVATE LIMITED

CS 
(COMM)/5
26/2023

PARLE AGRO 
PRIVATE LIMITED 
Vs R R E FOODS 
AND SOFT 
DRINKS PRIVATE 
LIMITED

EXECUTIO
N 
(COMM)/3
05/2023

HDFC BANK 
LIMITED Vs 
DEEPALI 
MADAAN

MANISH SHANKER 
VERMA(P),

EXECUTIO
N 
(COMM)/3
04/2023

HDFC BANK LTD 
Vs SUJEET GUPTA

CS 
(COMM)/5
25/2023

PUNJAB 
NATIONAL BANK 
Vs ANJUM 
HUSSAIN AND 
ANR

Misc 
DJ/1120/2
023

RAJ KAPOOR Vs 
DINESH BIDHURI

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/4
10/2023

ZHEJIANG 
STARLINC 
INTERNATIONAL 
LOGISTICS COLTD 
Vs VELOCE 
LOGISTICS 
PVTLTD

CS 
(COMM)/4
26/2023

M/S V-CONNECT 
SYSTEMS AND 
SERVICES PVT 
LTD Vs M/S 
BRAINZTORM 
TECHNICAL 
EXCELLENCE 
AND ORSCS 

(COMM)/4
31/2023

M/S COMBINE 
TRADING 
COMPANY AND 
ANR Vs M/S 
FRIENDS GROUP 
AND ORS

Nand Kishore 
Sharma(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

24

04-05-2023 18-04-2023

08-05-2023 21-04-2023

SHIVAM SHARMA(P), 11-05-2023 13-04-2023

12-05-2023 25-04-2023

GAURAV PURI(P), 17-05-2023 08-05-2023

ANIL KUMAR SAHU(P), 23-05-2023 17-05-2023

24-05-2023 11-05-2023

24-05-2023 11-05-2023

24-05-2023 12-05-2023

30-05-2023 03-05-2023

31-05-2023 29-05-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/4
32/2023

NAVITA SIKRI Vs 
M/S OMAXE LTD

vignesh singh(P),

CS 
(COMM)/4
41/2023

CANARA BANK Vs 
AMIT JANI

rahul khanna(P),

CS 
(COMM)/4
56/2023

SAPHIRE EXIM 
SERVICES PVT 
LTD Vs G I 
FREIGHT 
FORWARDING 
PVT LTD AND ANR

CS 
(COMM)/4
63/2023

M/S IP CLEANING 
INDIA PVT LTD Vs 
M/S ADAPTIO 
FACILITY 
MANAGEMENT 
PVT LTD 
THROUGH ITS 
DIRECTOR

Jitender kumar(P),

CS 
(COMM)/4
74/2023

RCPL LOGISTICS 
PVT LTD Vs M/S G 
R CORPORATION

CS 
(COMM)/4
89/2023

RG 
BIOCOSMETICS 
PVT LTD Vs 
KATALYSST CPG 
CONSULTANTS 
LLP THROUGH 
ITS PARTNER 
SUHRID VALMIK 
THACKER

CS 
(COMM)/4
91/2023

VIRGO 
LAMINATES 
LIMITED Vs 
MANISH 
AGGARWAL

SACHIN KUMAR 
JAIN(P),

CS 
(COMM)/4
92/2023

VIRGO 
LAMINATES 
LIMITED Vs 
NIKITA SINGH

SACHIN KUMAR 
JAIN(P),

CS 
(COMM)/4
94/2023

M/S INDIA 
OFFSET 
PRINTERS PVT 
LTD Vs M/S 
SQUARE BINDING 
SERVICES

ARUN KUMAR 
VERMA(P),

CS 
(COMM)/5
10/2023

UCO BANK Vs 
VIPIN SINGHAL

Shashi Kaushik(P),

CS 
(COMM)/5
24/2023

PUNJAB 
NATIONAL BANK 
Vs SANDEEP 
VERMA

Indra Narain(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25 ATUL GUPTA 29.04.2023 12.04.2023

VISHAL MAAN 29.04.2023 27.04.2023

01.05.2023 26.04.2023

MS. NIRA BHATIA 02.05.2023 01.05.2023

01-05-2023 18-11-2022

GAUTAM DHAMIJA 03.05.2023 18-04-2023

GAURAVPURI 09.05.2023 29-04-2023

VINEETMUDGAL 10-05-2023 08-05-2023

11-05-2023 25-04-2023

BNG LAW ASSOCIATES 10-05-2023 04-05-2023

ABHAY PRATAP SINGH 10-05-2023 08-05-2023

SH. BHUPESH KUMAR 

SOUTH-
EAST

CS 
(COMM)/4
08/2023

PUNJAB 
NATIONAL BANK 
Vs M/S SUJIT 
ENGINEERING 
WORKS

CS 
(COMM)/4
09/2023

RAJYESH KUMAR 
PATNI Vs 
WALNUT 
PICTURES AND 
ORS

CS 
(COMM)/4
22/2023

ONE97 
COMMUNICATIO
NS LTD Vs R. 
SANTHOSH

ROHIT JAIN & GAURAV 
JAIN

CS 
(COMM)/4
24/2023

RESSEAUX TECH 
PRIVATE LIMITED 
Vs DELHI 
DEVELOPMENT 
AUTHORITY

HARSHIT 
AGARWAL./KAMAL 
KUMAR/AASHEESH 
GUPTA

CS 
(COMM)/4
40/2023

M/S P AND S 
INDIA 
CORPORATION  
(COUNTER 
CLAIM) Vs SUPR 
INFOTECH 
SOLUTIONS 
PRIVATE LIMITED

AWANISH SRIVASTAVA

CS 
(COMM)/4
34/2023

ANJU BEHAL Vs 
OMAXE LTD

CS 
(COMM)/4
51/2023

RCPL LOGISTICS 
PVT LTD Vs 
ROYAL EXPORT

CS 
(COMM)/4
54/2023

PUNJAB 
NATIONAL BANK 
Vs KAMLESH 
PRASHAD 
THROUGH LEGAL 
HEIR MR 
BIRENDER 
KUMARCS 

(COMM)/4
68/2023

M/S IP CLEANING 
INDIA PVT LTD Vs 
M/S PRISTINE 
FACILITY  
MANAGEMENT 
SERVICES PVT. 
LTD AND ORS

KESHRI KUMAR & 
JITENDER KUMAR

CS 
(COMM)/4
70/2023

M/S GSTONE 
INFRA PVT. LTD. 
Vs M/S 
MEGAMIND 
CONSULTANTS 
PVT. LTD.

CS 
(COMM)/4
72/2023

SAHIL PLASTICS 
Vs R S PRODUCTS 
PVT LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25

MS. NIRA BHATIA

08-05-2023 03-05-2023

RASHI SURI 05-05-2023 11-11-2022

MUDITA SHARDA 29-05-2023 24-05-2023

SACHIN KUMAR JAIN 24-05-2023 11-05-2023

ARUN KUMAR VERMA 23-05-2023 12-05-2023

DIXIT MEHTA 09-05-2023 19-05-2023

26 NIL

27 EAST 208/2023 PRASHANT KUMAR 31-05-2023 20-09-2021

28 EAST NIL

29 North-East ANIMESH KHANNA 04.05.2023

CHARANJEET SINFH 09.05.2023

SOUTH-
EAST

CS 
(COMM)/4
73/2023

SUMER CHAND 
JAIN Vs NEERAJ 
SAHNI

VIKAS CHHABRA & 
ASSOCIATES

CS 
(COMM)/4
86/2023

BAGLA 
POLIFILMS 
LIMITED Vs P.K. 
ENTERPRISES

CS 
(COMM)/5
11/2023

PUNJAB 
NATIONAL BANK 
Vs SANKAR 
BAIDYA

CS 
(COMM)/5
12/2023

VIRGO 
LAMINATES 
LIMITED Vs 
KUPPUSAMY 
RAMESH

CS 
(COMM)/5
13/2023

INDIA OFFSET 
PRINTER PVT LTD 
Vs M/S LEARNING 
HUB THROUGH 
ITS PROPRIETOR 
SH. SUHAAS RAI

CS 
(COMM)/5
15/2023

FLAKTGROUP 
INDIA PVT 
LIMITED Vs DRY 
AIR INDIA 
PRIVATE LIMITED

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SH. SANJAY SHARMA-
I

ICICI BANK LTD. 
VS. SAJESH 
KUMAR

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-45/2023

DEUTSHCE CARS 
PVT LTD VS 
SUMIT KUMAR

COURT 
FEES FILED 
OFFLINE 
ON 
26.04.2023

 
EX(COMM
)-67/2023

ICICI BANK LTD 
VS GAURAV 
SUBHASH JAIN

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

ANKUR 11.05.2023

DIVYA JYOTI SINGH 11.05.2023

SUNITA SINGH 11.05.2023

SANDEEP SHARMA 11.05.2023

SANDEEP SHARMA 11.05.2023

ROHIT BOHRA 11.05.20232

MOHD AZEEM 15.05.2023

SAURAJ YADAV 17.05.2023

SHAILENDRA BABBAR 18.05.2023

REYAZUL HAQUE 18.05.2023

SAGAR MISHRA 22.05.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-46/2023

BANK OF BARODA 
VS MOHD 
VASEEM

COURT 
FEES FILED 
ONLINE ON 
05.05.2023

CS(COMM)
-47/2023

VIMLA RANI 
1OTHERS VS AXIS 
E CORP. 
SOLUTIONS PVT. 
LTD.

COURT 
FEES FILED 
ONLINE ON 
03.05.2023

EX(COMM
)-68/2023

KOTAK 
MAHINDRA BANK 
LTLD. VS. 
SUSHMA 
CHAUHAN

COURT 
FEES NOT 
FILED

EX(COMM
)-69/2023

AU SMALL 
FINANCE BANK 
LTD VS HEERA 
LAL

COURT 
FEES NOT 
FILED

EX(COMM
)-70/2023

AU SMALL 
FINANCE BANK 
LTD VS HEERA 
LAL

COURT 
FEES NOT 
FILED

EX(COMM
)-71/2023

KOTAK 
MAHINDRA 
PRIME LTD & 
others

COURT 
FEES NOT 
FILED

CS(COMM)
-48/2023

SHRI SUNIL 
THAKUR VS SH. 
DEEPANSHU 
GARG

COURT 
FEES NOT 
FILED

MISC DJ-
182/2023

BHUPESH KUMAR 
AND 1 OTHERS VS 
JAYA DEVI

COURT 
FEES NOT 
FILED

CS(COMM)
-49/2023

ICICI BANK LTD 
VS RUBY NAAZ 
AND ANR

COURT 
FEES FILED 
OFFLINE 
ON 
11.05.2023

CS(COMM)
-50/2023

TYAGI 
ENTERPRISES 
PRP. AFTAB ALAM 
VS AM WEBSHOP 
INDIA PVT LTD

COURT 
FEES FILED 
OFFLINE 
ON 
04.05.2023

EX(COMM
)-72/2023

KOTAK 
MAHINDRA 
PRIME LTD VS 
MANISH AND 
OTHER

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

SAGAR MISHRA 22.05.2023

DEEPANKUR SONDHI 23.05.2023

PRAVIN NIGAM 23.05.2023

MANISHA BARUAH 23.05.2023

KUSHAL KUMAR 23.05.2023

KUSHAL KUMAR 23.05.2023

SANJEEV CHOPRA 24.05.2023

26.05.2023

27.05.2023

RAJIV RANJAN 29.05.2023

RAJIV RANJAN 29.05.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM
)-73/2023

KOTAK 
MAHINDRA BANK 
LTD VS  AMIT 
CHAUDHARY AND 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-74/2023

CHOLAMANDALA
M INVESTMENT 
AND FIN. 
COMPANY VS 
MOHAMMES 
ASHIF AND ORS

COURT 
FEES NOT 
FILED

EX(COMM
)-75/2023

BHUSHAN 
KUMAR NANDA 
AND OTHERS VS 
KAILASH CHAND 
JOSHI AND 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-76/2023

HDFC BANK LTD 
VS SYED FIROZ 
MIAN

COURT 
FEES NOT 
FILED

EX(COMM
)-77/2023

KOTAK 
MAHINDRA BANK 
LTD VS PRINCE 
CHOUDHARY AND 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-78/2023

KOTK MAHINDRA 
BANK VS SUDAMA 
AND OTHERS

COURT 
FEES NOT 
FILED

C.S(COMM
)-51/2023

CANARA BANK VS 
ATIQUR REHMAN 
PROP M/S ATIQ 
MOTAR PUMP 
SANITARY STORE

COURT 
FEES FILED 
OFFLINE 
ON 
23.05.2023

OMP(COM
M)- 1/2023

RAKESH KUMAR 
JHA AND ANR. VS 
LORD KRISHNA 
FINANCIAL 
SERVICES AND 
OTHERS

SUNIL KUMAR 
SHARMA

COURT 
FEES NOT 
FILED

C.S(COMM
)- 52/2023

BANK OF BARODA 
VS DEEPAK 
KUMAR

RAJNISH KUMAR 
BANYAL

COURT 
FEES FILED 
OFFLINE 
ON 
08.05.2023

EX(COMM
)-79/2023

POONAWLLA 
FINCORP LTD VS 
AMIT SINGH AND 
ANR

COURT 
FEES NOT 
FILED

EX(COMM
)-80/2023

AU SMALL 
FINANCE BANK 
LTD VS PHOOL 
KUMAR AND 
OTHERS

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

ROHIT BOHRA 30.05.2023

SUNITA SINGH 30.05.2023

30 PULKIT LUTHRA(P), 04-05-2023 24.11.2022

CHAMAN SHARMA 02-05-2023 01.05.2023

MANJU JAIN(P), 11-05-2023 03.05.2023

MUNISH CHHOKER(P),09-05-2023 20.03.2023

PRATEEK JAIN(P), 25-05-2023 26.04.2023

25-05-2023 10.04.2023

MOHIT JAIN(P), 17-05-2023 11.05.2023

25-05-2023 19.05.2023

25-05-2023 16.05.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM
)- 81/2023

KOTAK 
MAHINDRA BANK 
LTD VS AJAB 
SINGH AND 
OTHERS

COURT 
FEES NOT 
FILED

EX(COMM
)-82/2023

KOTAK 
MAHINDRA BANK 
LTD VS ANKITA 
SHARMA

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/2
33/2023

YOGESH JAIN Vs 
M/S ROYAL GOLF 
LINK CITY 
PROJECT PVT LTD

CS 
(COMM)/2
29/2023

M/S SHREE 
KAMAKHYA 
ROADLINES PVT 
LTD Vs M/S 
ACCELERATED 
WAREHOUSING 
LOGISTICS PVT 
LTDCS 

(COMM)/2
46/2023

OP AND SONS 
TRADERS PVT 
LTD Vs MANOJ 
KUMAR MALL 
PROP OF M/S 
INFORMAL

CS 
(COMM)/2
38/2023

JAI DURGA 
TRADERS PVT 
LTD Vs M/S 
SAPPHIRA RETAIL 
PVT LTD

CS 
(COMM)/2
75/2023

M/S ALKA 
ENTERPRISES 
THROUGH SPA 
ABHISHEK TYAGI 
Vs M/S RITISHA 
HOME 
APPLICANCES 
AND OTHERSCS 

(COMM)/2
74/2023

PUNJAB 
NATIONAL BANK 
Vs M/S KUMAR 
ENTERPRISES

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/2
60/2023

M/S JINVANI 
FASHION Vs M/S 
SIDDIQUI 
FASHION

CS 
(COMM)/2
72/2023

PUNJAB 
NATIONAL BANK 
Vs JAI KUMAR

SAYAK 
BANDYOPADHYAY(P),

CS 
(COMM)/2
73/2023

PANDEX 
STORAGE SYSTEM 
PVT LTD Vs 
MEDICARE 
AGENCIES PVT 
LTD

RAJEEV KUMAR 
RANJAN(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30

MOHIT TANEJA 26-05-2023 24.09.2021

MOHIT TANEJA 26-05-2023 22.05.2023

MOHIT CHUGH(P), 29-05-2023 27.05.2023

GAURAV SHARMA(P), 30-05-2023 26.05.2023

31 16-05-2023 02.03.2023

KUMAR VIKRAM(P), 03-05-2023 28.04.2023

BHANU MOHAN(P), 09-05-2023 28.04.2023

10-05-2023 04.05.2023

MANISH MIGLANI(P), 09-05-2023 03.05.2023

11-05-2023 21.03.2023

16-05-2023 02.03.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/2
77/2023

M/S SHANKER 
FOUNDRY INDIA 
PVT LTD Vs M/S 
ATLAS CYCLES 
HARYANA 
SAHIBABAD 
LIMITED

CS 
(COMM)/2
76/2023

SHANKER 
FOUNDARY INDIA 
PVT LTD Vs M/S 
ATLAS CYCLES 
HARYANA 
LIMITED 
SONEPAT

CS 
(COMM)/2
84/2023

VAISH CHEM PVT 
LTD THROUGH 
SHRI MAYANK 
BANSAL Vs SURYA 
PROCESSORS PVT 
LTD THROUGH 
ITS DIRECTORS

CS 
(COMM)/2
87/2023

DHERAJ KUMAR 
Vs RAJU SINGH 
PANWAR

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/2
53/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
SARITA KHEMKA

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
32/2023

MANISH JAIN Vs 
BUSHAN HARAKH 
CHNAD 
BHANDARI

CS 
(COMM)/2
43/2023

M/S NARULA 
PAINTS PRIVATE 
LIMITED 
THROUGH ITS 
DIRECTOR 
VINEET NARULA 
Vs M/S 
ASSAABLOY INDIA 
PVT LTD 
THROUGH ITS 
DIRECTOR

CS 
(COMM)/2
45/2023

PUNJAB 
NATIONAL BANK 
Vs BRIJ BHUSHAN 
VERMA

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/2
42/2023

ALOK JAIN Vs 
GAURAV PANDEY

CS 
(COMM)/2
49/2023

PUNJAB 
NATIONAL BANK 
Vs RITU

CS 
(COMM)/2
52/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
SACHINDA 
PRASAD GUPTA

NEELAM KUMARI 
MALIK(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31

17-05-2023 15.05.2023

20-05-2023 15.05.2023

18-05-2023 10.05.2023

18-05-2023 01.05.2023

27-05-2023 13.04.2023

29-05-2023 26.04.2023

16-05-2023 19.10.2022

16-05-2023 19.10.2022

16-05-2023 19.10.2022

18-05-2023 10.05.2023

32 OSAMA SUHAIL(P), 17-05-2023 09-05-2023

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/2
63/2023

MR GAUTAM 
DHAWAN PROP 
OF SWAMI 
ENTERPRISES Vs 
ANJU BABBAR

RAKESH 
AGGARWAL(P),

CS 
(COMM)/2
67/2023

HARISH 
AGGARWAL Vs 
MAMTA SONI AND 
RAVI SONI

AMIT KUMAR 
SHARMA(P),

CS 
(COMM)/2
65/2023

BANK OF BARODA 
Vs MR SANJAY 
KUMAR MISHRA

GEETANJALI 
SHARMA(P),

CS 
(COMM)/2
64/2023

MUNEESH 
GAKHREJA Vs 
DEEPAK 
WADHAWAN

HEMANT KUMAR 
SHARMA(P),

CS 
(COMM)/2
80/2023

BANK OF BARODA 
Vs RAHUL 
UPADHYAY

RAJNISH KUMAR 
BANYAL(P),

CS 
(COMM)/2
85/2023

PAKSON INDIA 
PVT LTD TROUGH 
ITS AR Vs SRAJAN 
JAIN

JUSNEET SINGH 
KOHLI(P),

CS 
(COMM)/2
56/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
INDRAJIT KUMAR

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
55/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
ARUN KUMAR 
KESHARI

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
54/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
M/S NEELAM 
GARMENT

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
65/2023

BANK OF BARODA 
Vs MR SANJAY 
KUMAR MISHRA

GEETANJALI 
SHARMA(P),

SH. SURENDER S. 
RATHI

Shahdara CS 
(COMM)/2
58/2023

M/S ROHAN BOOK 
COMPANY PVT 
LTD Vs ADLAKHA 
STATIONERY 
MART



Court District Case No. Advocate
No.

Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32

OSAMA SUHAIL(P), 17-05-2023 09-05-2023

NITESH ANAN(P), 09-05-2023 01-05-2023

17-05-2023 08-05-2023

16-05-2023 04-05-2023

SACHET SHARMA(P), 09-05-2023 02-05-2023

VINAY KUMAR(P), 15-05-2023 01-05-2023

PURNIMA JAIN(P), 16-05-2023 16-05-2023

PURNIMA JAIN(P), 16-05-2023 16-05-2023

PURNIMA JAIN(P), 16-05-2023 16-05-2023

31-05-2023 15-05-2023

31-05-2023 15-05-2023

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/2
59/2023

M/S ROHAN BOOK 
COMPANY PVT 
LTD Vs FUTURE 
KOLKATA through 
its proprieter 
Surender Agarwal

CS 
(COMM)/2
40/2023

M/S PRIYA 
GLOBAL Vs 
ARGARMENTS

MISC 
DJ/402/20
23

PRISTINE LIFE 
SCIENCE Vs 
ANSHUMAN 
JINDAL

Arbab Malik(P),

CS 
(COMM)/2
51/2023

PUNJAB 
NATIONAL BANK 
Vs SH ANIL 
KUMAR JULKA

BINEY KUMAR 
MISHRA(P),

CS 
(COMM)/2
41/2023

M/S Suresh 
Chandra Infratech 
Pvt Ltd THROUGH 
ITS DIRECTOR SH 
SURESH 
CHANDRA 
SHARMA Vs M/S 
SS TOTAL 
CONSTRUCTION 
INDIA PVT LTD

EX/114/20
23

VATSAL MITTAL 
Vs ABBAS RAJA

OMP 
(COMM)/1
5/2023

RCC 
INFRAVENTURES 
LTD AND ORS Vs 
KOTAK 
MAHINDRA BANK 
LTD

OMP 
(COMM)/1
6/2023

RCC 
INFRAVENTURES 
LTD AND ORS Vs 
KOTAK 
MAHINDRA BANK 
LTD

OMP 
(COMM)/1
7/2023

RCC 
INFRAVENTURES 
LTD Vs KOTAK 
MAHINDRA BANK 
LTD

CS 
(COMM)/2
90/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
MOHAMMAD 
AHMAD

NEELAM KUMARI 
MALIK(P),

CS 
(COMM)/2
91/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
M/S HOSIERY 
HOUSE

NEELAM KUMARI 
MALIK(P),



Court District Case No. Advocate
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Registratio
n

Date of e-
Payment of 
Court Fees

32

25-05-2023 11-05-2023

29-05-2023 11-05-2023

30-05-2023 20-05-2023

WAHID ALI KHAN(P), 20-05-2023 10-05-2023

WAHID ALI KHAN(P), 20-05-2023 10-05-2023

22-05-2023 11-05-2023

ANUJ AGARWAL(P), 30-05-2023 21-05-2023

30-05-2023 22-05-2023

30-05-2023 22-05-2023

30-05-2023 30-05-2023

29-05-2023 29-05-2023

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/2
71/2023

BANK OF BARODA 
Vs MRS MANJU 
DEVI

GEETANJALI 
SHARMA(P),

CS 
(COMM)/2
81/2023

DEEPAK MITTAL 
Vs FAISAL

Molvi Aijaz Hussain(P),

CS 
(COMM)/2
89/2023

SH RAJEEV 
KUMAR MITTAL 
Vs MOHD RIZWAN 
AHMED

SIDHANT DHINGRA(P),

EX/125/20
23

NARESH KUMAR 
CHADHA Vs 
VINESH JAIN AND 
SONS

EX/126/20
23

AJIT KUMAR 
CHADHA Vs 
VINESH JAIN

MISC 
DJ/421/20
23

M/S NOVA 
FORMWORKS PVT 
LTD Vs M/S 
RAJPUTANA 
CONSTRUCTIONS 
PVT LTD

SAJJAN KUMAR 
AGGARWAL(P),

CS 
(COMM)/2
88/2023

CANARA BANK Vs 
RAM KISHORE 
SONI 
PROPRIETOR OF  
SAIZAL 
CREATIONS

MISC 
DJ/434/20
23

SARAOGI SUPER 
SALES PVT LTD Vs 
SANDEEP 
KATARIA

Varun Bedi(P),

MISC 
DJ/433/20
23

SARAOGI SUPER 
SALES PVT LTD Vs 
NARESH KUMAR 
GUPTA

Varun Bedi(P),

MISC 
DJ/435/20
23

SARAOGI SUPER 
SALES PVT LTD Vs 
MOHMAD TAUQIR 
ALAM

Varun Bedi(P),

CS 
(COMM)/2
82/2023

BANK OF BARODA 
Vs MS VERSHA 
TRADERS AND 
OTHERS

RAJNISH KUMAR 
BANYAL(P),



Court District Case No. Advocate
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32

30-05-2023 22-05-2023

30-05-2023 22-05-2023

PREM BIR KAPOOR(P), 26-05-2023 21-05-2023

RAJ KUMAR(P), 30-05-2023 15-05-2023

03-05-2023 01-05-2023

01-05-2023 21-04-2023

06-05-2023 25-04-2023

33 SH. REETESH SINGH MANISH KUMAR(P), 02-05-2023 29-04-2023

RAJESH KUMAR(P), 03-05-2023 15-04-2023

PULKIT LUTHRA(P), 04-05-2023 25-04-2023

06-05-2023 30-04-2023

SH. SURENDER S. 
RATHI

Shahdara

MISC 
DJ/436/20
23

SARAOGI SUPER 
SALES PVT LTD Vs 
UMESH LALWANI

Varun Bedi(P),

MISC 
DJ/437/20
23

SARAOGI SUPER 
SALES PVT LTD Vs 
RAHUL KUMAR 
AGARWAL

Varun Bedi(P),

MISC 
DJ/427/20
23

SPJ CARGO 
PRIVATE LIMITED 
Vs RAYBAN 
FOODS PRIVATE 
LIMITED

MISC 
DJ/438/20
23

VIKASH GOEL Vs 
MCD

CS 
(COMM)/2
31/2023

PAWAN KUMAR 
MODI Vs M/S 
WAVEGEN TRADE 
through its 
proprietor Shri 
Prabhakar Rajesh

NEELAM KUMARI 
MALIK(P),

Execution 
(Comm)/10
3/2023

JAIN POLYTECH 
PVT LTD Vs 
ADITYA AUTO 
INDUSTRIES

RAJESH 
LATHIGARA(P),

MISC 
DJ/370/20
23

MOHD SAHEEM 
Vs RAJIV 
THAPPAR

Shahdara CS 
(COMM)/2
30/2023

VLK ASSOCIATES 
PVT LTD Vs 
SHARDA RETAIL 
PRIVATE LIMITED 
AND ORS

Ex 
(Comm)/10
4/2023

SAVE FINANCIAL 
SERVICES 
PRIVATE LIMITED 
Vs RAHUL JAIN

CS 
(COMM)/2
34/2023

PAWAN KUMAR 
JAIN Vs MS 
ROYAL GOLF LINK 
CITY PROJECT 
PVT LTD

CS 
(COMM)/2
35/2023

BANK OF BARODA 
Vs MR AMIT 
KUMAR

GEETANJALI 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

33 SH. REETESH SINGH

06-05-2023 26-04-2023

06-05-2023 24-04-2023

09-05-2023 25-02-2023

SANJAY SOTI(P), 09-05-2023 08-05-2023

09-05-2023 01-05-2023

09-05-2023 31-01-2023

09-05-2023 31-01-2023

10-05-2023 19-04-2023

11-05-2023 04-05-2023

11-05-2023 05-04-2023

SHAGUFTA AFROZ(P), 11-05-2023 10-05-2023

Shahdara

Ex 
(Comm)/10
7/2023

MAHARISHI 
PARSHURAM 
COOP URBAN 
COOP TC SOCEITY 
Vs KISHORE 
KUMAR @ 
KISHOR KUMAR

PRAVEEN KUMAR 
SHARMA(P),

Ex 
(Comm)/10
6/2023

INTEC CAPITAL 
LTD Vs MS SHREE 
RADHA KRISHNA 
SALES 
CORPORATION

Sahil Goel(P),

Ex 
(Comm)/11
2/2023

MS AV 
SOLUTIONS Vs 
MOH JAVED AND 
MOHD SHAKEEL

Lal Singh Thakur(P),

CS 
(COMM)/2
39/2023

KRISHNA ROAD 
TRANSPORT 
THROUGH 
PARTNER HAR 
GOVIND MISHRA 
Vs E WHEELS AND 
LOGISTIC 
THROUGH 
ANAND GOEL

Ex 
(Comm)/11
5/2023

M/S STARCO 
METAPLAST PVT 
LTD Vs M/S DOON 
ENTERPRISES

Neena Malhotra(P),

Ex 
(Comm)/11
4/2023

TBU AND 
GLAMSLY 
THROUGH VINOD 
Vs NYSAA 
RETAILS P LTD

Pranay Jain(P),

Ex 
(Comm)/11
3/2023

TBU AND 
GLAMSLY THR 
PROP Vs 
LOURDES 
TEXTILES P LTD

Pranay Jain(P),

CS 
(COMM)/2
44/2023

SHANKAR LAL 
AND SONS 
THROUGH ITS 
SPA MR CHANDER 
PRAKASH BEHAL 
Vs JIA CREATIONS 
PVT LTD AND ORS

LALIT KUMAR 
SHARMA(P),

CS 
(COMM)/2
47/2023

CANARA BANK Vs 
MS ANJALI 
BOUTIQUE AND 
GARMENTS

Sunil Kumar Jha(P),

Ex 
(Comm)/11
8/2023

ICICI BANK LTD 
Vs ABHILASH 
JAIN

CHARANJEET 
SINGH(P),

CS 
(COMM)/2
48/2023

KARAN TRADING 
COMPANY Vs 
NATIONAL 
INSURANCE CO 
LTD
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Date of e-
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Court Fees

33 SH. REETESH SINGH

PURNIMA JAIN(P), 15-05-2023 11-05-2023

16-05-2023 29-04-2023

NEERAJ KUMAR(P), 18-05-2023 11-05-2023

18-05-2023 16-05-2023

19-05-2023 09-05-2023

22-05-2023 05/13/2023

22-05-2023 05/13/2023

22-05-2023 05/13/2023

26-05-2023 05/18/2023

26-05-2023 05/17/2023

26-05-2023 05/17/2023

Shahdara

OMP 
(COMM)/1
3/2023

RCC 
INFRAVENTURES 
LTD AND ORS Vs 
KOTAK 
MAHINDRA BANK 
LTD

CS 
(COMM)/2
50/2023

REACH 
INTERNATIONAL 
Vs JDS 
ENGINEERS PVT 
LTD

Vaibhav Mahajan(P),

CS 
(COMM)/2
62/2023

ASCENT 
CONSTRUCTIONS 
PVT LTD Vs MMS 
AND UD 
INTERNATIONAL 
PVT LTD

CS 
(COMM)/2
61/2023

PUNJAB 
NATIONAL BANK 
Vs ASHOK 
KAPOOR

MANISH KUMAR 
VAID(P),

CS 
(COMM)/2
66/2023

GK WINDING 
WIRES LTD 
THROUGH ITS AR 
SH ASHOK 
KUMAR RUSTOGI 
Vs RAMASAMY 
KRISHNARAJ 
PROP OF POWER 
PACKS

DEVENDRA SINGH 
MEHTA(P),

CS 
(COMM)/2
70/2023

BANK OF BARODA 
Vs MR SHIVAM 
BHOLA

GEETANJALI 
SHARMA(P),

CS 
(COMM)/2
68/2023

UNION BANK OF 
INDIA Vs M/S 
INDIAN STYLE 
IMPORT AND 
EXPORT 
COMPANY

SAMARENDRA 
KUMAR(P),

CS 
(COMM)/2
69/2023

UNION BANK OF 
INDIA Vs ANIL 
KUMAR SHARMA

SAMARENDRA 
KUMAR(P),

Ex 
(Comm)/12
5/2023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
BABITA

Sagar Mishra(P),

Ex 
(Comm)/12
6/2023

POOJA SARBALIA 
Vs SANJEEV 
DHAWAN

JUSNEET SINGH 
KOHLI(P),

Ex 
(Comm)/12
7/2023

KOTAK 
MAHINDRA BANK 
LTD Vs NIZAM 
NIZAM

MAYANK MAHAJAN(P),
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Date of e-
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Court Fees

33 SH. REETESH SINGH

ALOK KUMAR(P), 27-05-2023 05/25/2023

27-05-2023 05/22/2023

29-05-2023 05/10/2023

30-05-2023 05/10/2023

31-05-2023 05/10/2023

34 North-West NIL

35 SH.VINOD YADAV NIL

36 North NIL

37 EKNAT LUTHRA 01/05/23 13.04.2023

KESHAV KUMAR 01/05/23 10.04.2023

KESHAV KUMAR 01/05/23 10.04.2023

Shahdara

CS 
(COMM)/2
79/2023

ICICI BANK LTD 
Vs SHAHJAHAN

CS 
(COMM)/2
78/2023

PUNJAB 
NATIONAL BANK 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE 
MR ABHISHEK 
KUMAR Vs 
PRASHASTI 
ARORA

Naveen Sirohi(P),

CS 
(COMM)/2
83/2023

PUNJAB 
NATIONAL BANK 
Vs M/S POOJA 
ENTER PRISES

SUBHASH CHANDRA 
LOCHAKIA(P),

Ex 
(Comm)/13
0/2023

HDB FINANCE 
SERVICES LTD Vs 
BABU LAL MEENA

DINESH KUMAR 
JAIN(P),

CS 
(COMM)/2
92/2023

SARAOGI SUPER 
SALES PVT LTD Vs 
CHINTU TUTEJA

NEELAM KUMARI 
MALIK(P),

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS 
COMM216/
2023

CANARA BANK VS 
PRIYANKA 
AGARWAL

CS COMM 
219/2023

UNION BANK OF 
INDIA VS ANNIE 
FASHION

CS COMM 
220/2023

UNION BANK OF 
INDIA VS M/S 
JUST JOLLY
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37

KESHAV KUMAR 01/05/23 10.04.2023

VED PRAKASH 03.05.2023 29.04.2023

MAHESH SHARMA 03.05.2023 19.04.2023

DEEPAK GODARA 03.05.2023 17.04.2023

VAIBHAV MAHAJAN 03.05.202 13.04.2023

TUSHAR KUKREJA 09.05.2023 28.04.2023

ARVIND GUPTA 09.05.2023 01.05.2023

ARVIND GUPTA 09.05.2023 01.05.2023

KSHITIJ AGARWAL 10.05.2023 21.04.2023

DR NARESH 12.05.2023 25.04.2023

LAL SINGH THAKUR 15.05.2023 17.04.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
221/2023

UNION BANK OF 
INDIA VS M/S SAI 
FASHION

CS COMM 
223/2023

PNB VS SHYAM 
PRATAP SINGH

CS COMM 
224/2023

PRADEEP TYAGI 
VS M/S MILIND 
GAS SERVICES

CS COMM 
225/2023

DHARAM 
BUILDING VS VSR 
ENTERPRISES

CS COMM 
226/2023

REACH 
INTERNATIONAL 
VS SHILPI 
ENGINEERING

CS COMM 
232/2023

PNB VS ADARSH 
ENTERPRISES

CS COMM 
236/2023

SBI VS BABITA 
PAREEK

CS COMM 
237/2023

SBI VS AJAY 
KUMAR

CS COMM 
241/2023

NEW NICE 
CARRIER  VS 
LAKHANI GROUP

COUNTER 
CLAIM 
16/2023

M/S IDEATOR 
ENGINEERING VS 
VVV STRUCTURE 
TECHNOLOGY

CS COMM 
244/2023

A V SOLUTION VS 
KUK BO HOTEL 
AND RESORTS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

37

AMIT GUPTA 19.05.2023 16.05.2023

SUNIL KUMAR 20.05.2023 19.05.2023

YASH TONDON 23.05.2023 25.04.2023

R K SINHA 23.05.2023 08.10.2022

R K SINHA 23.05.2023 08.10.2022

SHRAM VIR VATS 25.05.2023 04.05.2023

38 31-05-2023 11/05/2023

30-05-2023 19/05/2023

Sh. PIYUSH CHHABRA 30-05-2023 30/05/2023

Sh. ARVIND SINHA 29-05-2023 23/05/2023

29-05-2023 19-05-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
245/2023

CANARA BANK VS 
VIPUL MISHRA

CS COMM 
246/2023

UCO BANK VS M/S 
VASHIST 
ENTERPRISES

CS COMM 
247/2023

M/S CHARVIK BIO 
ENGINEERING VS 
M/S MAGO 
THARMAL PVT 
LTD

CS COMM 
249/2023

UNION BANK OF 
INDIA VS M/S 
GITA 
ENTERPRISES

CS COMM 
250/2023

UNION BANK OF 
IINDIA VS M/S 
SHONA 
MEDICARE

CS COMM 
253/2023

SUNIL 
AGGARWAL VS 
M/S AVS 
ENTERPRISES

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/2
71/2023

ICICI BANK LTD 
Vs SONIA

Sh. SHAILENDRA 
BABBAR

CS 
(COMM)/2
70/2023

BANK OF BARODA 
Vs M/S SHRI RAM 
AGENCY AND 
ORS.

SH. SUMAN KUMAR 
CHOUDHARY

CS 
(COMM)/2
72/2023

RAJU RAM Vs 
BIRJA NAND 
KATARIA

CS 
(COMM)/2
61/2023

UNION BANK OF 
INDIA Vs GORAKH 
NATH PANDEY

CS 
(COMM)/2
65/2023

MIS HANDYMAN 
WORKS LLP Vs 
MS. JYOTI 
PRUTHI

Sh. RAJESH KUMAR 
LUTHRA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

38

Sh. ANUPAM SINGH 27-05-2023 17-05-2023

Sh. ANUPAM SINGH 27-05-2023 17-05-2023

26-05-2023 14-04-2023

11-05-2023 13-04-2023

Sh. TUSHAR KUKREJA 10-05-2023 27-03-2023

Sh. SAURAV BHASIN 06-05-2023 02-05-2023

02-05-2023 12-10-2023

39 02.05.2023 13.04.2023

04.05.2023 26.04.2023

04.05.2023 NA

04.05.2023 26.11.2020

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/2
63/2023

AXIS BANK LTD. 
Vs GANESH 
CHANDRA

CS 
(COMM)/2
64/2023

AXIS BANK LTD. 
Vs KEWAL 
KHARBANDA

CS 
(COMM)/2
54/2023

M/S CREATIVE 
WIZARDS 
INFRATECH PVT 
LTD Vs M/S 
ROBOTICS 
EMBEDDED 
EDUCATION 
SERVICES PVT 
LTD

Sh. Prateek Jain

CS 
(COMM)/2
43/2023

SHRI VIKAS 
ARORA Vs M/S 
POPULAR SPIRITS 
LLP

Sh. Ajit Kumar Singh

CS 
(COMM)/2
39/2023

PUNJAB 
NATIONAL BANK 
Vs BHARAT 
ENTERPRISES

CS 
(COMM)/2
31/2023

PUNJAB 
NATIONAL BANK 
Vs MOHD SHAKIR 
HUSSAIN

CS 
(COMM)/2
27/2023

M/S REACH 
INTERNATIONAL 
Vs ROBIN KUMAR 
SOLE 
PROPRIETOR OF 
KD ENGINEERS

Sh. Vaibhav Mahajan

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm.)22
2/2023

Union Bank Of 
India V/s Pl Traders

Rajendra Yadav

CS 
(Comm.)22
8/2023

Shri Kanhaiya Lal 
Bansal V/s Mrs. 
Deepika Verma

Vinod Kumar

OMP Misc 
(Comm) 
1/2023

M/S Comfort Care 
System V/s Delhi 
Devlopment 
Authority

Aditiya V.S Chauhan

CS 
(Comm.)22
9/2023

M/S Facmed 
Pharmaceitoca;s 
Pvt. Ltd. V/s M/S 
Biovista 
Lifesciences & Ors.

Nishant Sharma



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

39

08.05.2023 NA

09.05.2023 27.03.2023

09.05.2023 28.04.2023

09.05.2023 01.05.2023

V. P Singh 09.05.2023 27.04.2023

10.05.2023 08.05.2023

10.05.2023 17.04.2023

11.05.2023 12.01.2023

11.05.2023 NA

11.05.2023 NA

11.05.2023 NA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP 
(Comm)/35
/2023

Bharat Sanchar 
Nigam Limited V/s 
Royal India 
Technoprojects

Sagar Pradhan

CS 
(Comm.)23
3/2023

Punjab National 
Bank V/s Jamd 
Scale and System

Tushaar Kukreja

CS 
(Comm.)23
4/2023

Punjab National 
Bank V/s Adarsh 
Enterprises

Tushaar Kukreja

CS 
(Comm.)23
5/2023

Preeti Anand V/s 
Amandeep Gupta

Vishal Chhabra

CS 
(Comm.)23
8/2023

Punjab & Sind Bank 
V/s Nijesh 
Vayalapran& ors.

Counter 
Claim 
15/2023

M/S Super Marche 
37 Traders V/s 
Satish Chandra

Vikram Dua

CS 
(Comm.)24
0/2023

Canara Bank V/S 
Puran

Anand Sharma

CS 
(Comm.)24
2/2023

M/S Simran techno 
Solutions V/s 
Himanshu Motors

 Vinay Kumar Pandey

OMP(I) 
Comm)96/
2023

Toyota Financial 
Services India Ltd. 
V/S Anoop Kumar

Rahul Bhardwaj

OMP(I) 
Comm)97/
2023

Toyota Financial 
Services India Ltd. 
V/S Mohammad 
Irfan

Rahul Bhardwaj

OMP(I) 
Comm)98/
2023

Toyota Financial 
Services India Ltd. 
V/S Shanti Devi

Rahul Bhardwaj



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

39

11.05.2023 NA

12.05.2023 NA

16.05.2023 NA

23.05.2023 08.05.2023

23.05.2023 08.05.2023

23.05.2023 09.05.2023

23.05.2023 19.05.2023

23.05.2023 08.10.2022

23.05.2023 12.05.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP(I) 
Comm)99/
2023

Cholamandalam 
Investment & 
Finance Co. Ltd. 
V/s Rajeev Arora

Rahul Bhardwaj

MISC/DJ/
ADJ/251/2
023

ADS Spirits Private 
Limitd V/S Sh. 
Naresh Kumar

Vivek Shokeen

OMP(I) 
Comm)101/
2023

Toyota Financial 
Services India Ltd. 
V/S Mohd. Yasir

Rahul Bhardwaj

OMP 
(Comm)/3
8/2023

Shiv Shankar Road 
Carrier V/S Hinduja 
Leyland Finance 
Ltd.

N. Mahabir

OMP 
(Comm)/39
/2023

Shiv Shankar Road 
Carrier V/S Hinduja 
Leyland Finance 
Ltd.

N. Mahabir

OMP 
(Comm)/4
0/2023

Shiv Shankar Road 
Carrier V/S Hinduja 
Leyland Finance 
Ltd.

N. Mahabir

CS 
(Comm.)24
8/2023

UCO Bank V/s Sh. 
Virender Jakhar

Sunil Kumar

CS 
(Comm.)25
1/2023

Union Bank Of 
India V/S Oista 
Electronics 

R. K Sinha

CS 
(Comm.)25
2/2023

M/S Nyucell 
Welness Pvt. Ltd. 
V/S M/S Madhur 
Courier Services

Vikas Dahiya



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

39

25.05.2023 NA

25.05.2023 NA

25.05.2023 NA

24.05.2023 19.05.2023

MUKUL KR. GUPTA 26.05.2023 12.05.2023

MAYANK BANSAL 27.05.2023 NA

R. K SINHA 29.05.2023 17.05.2023

30.05.2023 26.05.2023

30.05.2023 26.05.2023

27.05.2023 20.05.2023

Total 466

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP (I) 
COMM-
107/2023

Toyota Financial 
Services India V/S 
DMD Engineers

Rahul Bhardwaj

OMP (I) 
COMM-
108/2023

Toyota Financial 
Services India V/S 
Rahul Jee 
Upadhyay

Rahul Bhardwaj

OMP (I) 
COMM-
109/2023

Toyota Financial 
Services India V/S 
Nirpendra Singh

Rahul Bhardwaj

OMP 
COMM-
41/2023

M/S Olialia India 
Pvt. Ltd. V/S M/S 
Starlines India Pvt. 
Ltd.

Uday Bedi

CS 
(Comm.)25
5/2023

M/s ANN FMCG 
PVT. LTD. V/S M/S 
DEV 
ENGINEERING 
WORK

OMP 
COMM-
42/2023

DDA V/S 
VARDHMAN 
INFRA

CS 
(COMM)-
260/2023

SBI V/S 
DHARMENDRA 
KUMAR DHIRAJ

CS 
(COMM)-
269/2023

M/S Sing N Smile 
Fashion Pvt. Ltd 
V/S M/S Gauri 
Enterprises

Vivek Kumar Kataria

CS 
(COMM)-
268/2023

Manvi Impex V/S 
M/S Gauri 
Enterprises

Vivek Kumar Kataria

CS 
(COMM)-
256/2023

ICICI Bank V/s M/s 
Mahanta P D

Deepak Kaushik
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